
List of cases where e-Payment of Court fees was made during the month of  November-2021.

Court District Case No. Advocate

1 Central

RAJEEV SAGAR 10.11.2021 02.11.2021

RAJEEV SAGAR 10.11.2021 02.11.2021

10.11.2021 02.11.2021

SATISH KUMAR 11.11.2021 03.11.2021

12.11.2021 01.11.2021

15.11.2021 10.11.2021

15.11.2021 09.11.2021

16.11.2021 11.11.2021

16.11.2021 11.11.2021

16.11.2021 11.11.2021

16.11.2021 11.11.2021

16.11.2021 11.11.2021

16.11.2021 11.11.2021

No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
4638/21

ICICI BANK VS. 
SACHIN WAHI

CS COMM-
4639/21

ICICI BANK VS. 
ANKUSH GUPTA

CS COMM-
4644/21

INDIAN BANK VS. 
SURESH KUMAR

NIRMAL 
MISHRA

CS COMM-
4666/21

ICICI BANK VS. 
SUDHIR VERMA

CS COMM-
4679/21

ICICI BANK VS. 
JAGDEEP

SHAILENDRA 
BABBAR

CS COMM-
4701/21

BDY DYE CEM PVT. 
LTD. VS. S.S. HOSIERY

KAJAL 
CHANDRA

CS COMM-
4705/21

ICICI BANK VS. ANITA 
SHARMA

HEMANT 
GUPTA

CS COMM-
4754/21

ICICI BANK VS. 
RAMESHWAR SINGH 

CHETNA 
BHALLA

CS COMM-
4638/21

ICICI BANK VS. 
PRAVEEN CHANDELA

CHETNA 
BHALLA

CS COMM-
4756/21

ICICI BANK VS. 
PAWAN

CHETNA 
BHALLA

CS COMM-
4757/21

ICICI BANK VS. 
PRASHANTA KUMAR

CHETNA 
BHALLA

CS COMM-
4758/21

ICICI BANK VS. 
DUSHYANT KUMAR

CHETNA 
BHALLA

CS COMM-
4759/21

ICICI BANK VS. JHA 
ISHWAR SINGH

CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

16.11.2021 11.11.2021

16.11.2021 11.11.2021

16.11.2021 12.11.2021

16.11.2021 12.11.2021

17.11.2021 09.11.2021

17.11.2021 09.11.2021

17.11.2021 17.11.2021

17.11.2021 17.11.2021

M.S. PANWAR 17.11.2021 12.11.2021

VIJAY GUPTA 17.11.2021 09.11.2021

RANA PRAVEEN 20.11.2021 16.11.2021

RANA PRAVEEN 20.11.2021 16.11.2021

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
4760/21

ICICI BANK VS. 
PRASHANT JHA

CHETNA 
BHALLA

CS COMM-
4726/21

ICICI BANK VS. MD. 
HASIM

CHETNA 
BHALLA

CS COMM-
4763/21

ICICI BANK VS. 
CHUMMI KASHUNG

CHETNA 
BHALLA

CS COMM-
4764/21

ICICI BANK VS. 
NIVEDITA GUPTA

CHETNA 
BHALLA

CS COMM-
4774/21

ICICI BANK VS. RAJIV 
KUMAR YADAV

HEMANT 
GUPTA

CS COMM-
4778/21

ICICI BANK VS. 
DEEPAK

HEMANT 
GUPTA

CS COMM-
4785/21

ICICI BANK VS. K. 
LINE GARMENTS

SHAILENDRA 
BABBAR

CS COMM-
4790/21

ICICI BANK VS. 
PRASHI PLASTIC

SHAILENDRA 
BABBAR

CS COMM-
4794/21

BISHAKHA JAISWAL 
VS. SINDHURA 
PAPERS

CS COMM-
4797/21

PREM NATH RAM VS. 
GAJENDER SINGH

CS COMM-
4844/21

DEVAN MODERN 
BREWRIES VS. 
DCCESC LTD.

CS COMM-
4846/21

ROCK AND STORM 
LTD. VS. DCCESC



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

RANA PRAVEEN 20.11.2021 16.11.2021

ICICI BANK VS. SUHEB 20.11.2021 12.11.2021

22.11.2021 15.11.2021

ANIL KR. SINGH 22.11.2021 08.11.2021

23.11.2021 15.11.2021

25.11.2021 17.11.2021

25.11.2021 17.11.2021

25.11.2021 17.11.2021

25.11.2021 17.11.2021

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
4849/21

ROCK AND STORM 
LTD. VS. DCCESC

CS COMM-
4858/21

CHETNA 
BHALLA

CS COMM-
4879/21

ARM INFO SERVICES 
VS. MANISH CHAWLA

MUKESH 
KUMAR

CS COMM-
8821/21

RAKESH VS. PRIME 
GOLD LTD.

CS COMM-
4888/21

ICICI BANK VS. 
WAHIM MALIK

CHETNA 
BHALLA

CS COMM-
4918/21

ICICI BANK VS. ANIL 
KUMAR

SHAILENDRA 
BABBAR

CS COMM-
4919/21

ICICI BANK VS. AMAR 
NATH

SHAILENDRA 
BABBAR

CS COMM-
4920/21

ICICI BANK VS. KARAN 
SINGH

SHAILENDRA 
BABBAR

CS COMM-
4921/21

ICICI BANK VS. KARAN 
SINGH

SHAILENDRA 
BABBAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

26.11.2021 26.11.2021

ICICI BANK VS. KAPIL 25.11.2021 17.11.2021

26.11.2021 20.11.2021

26.11.2021 16.11.2021

K. SUNIL 26.11.2021 22.11.2021

26.11.2021 26.11.2021

RAJEEV SAGAR 29.11.2021 27.11.2021

RAJEEV SAGAR 29.11.2021 27.11.2021

29.11.2021 26.11.2021

JATIN SHARMA 29.11.2021 25.11.2021

ALOK KUMAR 30.11.2021 25.11.2021

ALOK KUMAR 30.11.2021 25.11.2021

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
4965/21

ICICI BANK VS. 
ANSHUL SAINI

SHAILENDRA 
BABBAR

CS COMM-
4967/21

SHAILENDRA 
BABBAR

CS COMM-
4968/21

ICICI BANK VS. MANSI 
SINGH 

DEEPAK 
KAUSHIK

CS COMM-
4969/21

ICICI BANK VS. 
SANDEEP

CHETNA 
BHALLA

CS COMM-
4970/21

AMAN AGGARWAL VS. 
RAJESH

CS COMM-
4971/21

ICICI BANK VS. ASHOK 
KUMAR

SHAILENDRA 
BABBAR

CS COMM-
5032/21

ICICI BANK VS. 
EXPRESS REALTECH 
LTD.

CS COMM-
5035/21

ICICI BANK VS. 
RAJENDER SINGH

CS COMM-
5038/21

ADITYA GUPTA VS. 
RAMEH SINGH

SANJAY 
AGGARWAL

CS COMM-
5039/21

JAIN CO OPERATIVE 
BANK VS. KOTAK 
MAHINDRA BANK

CS COMM-
5044/21

ICICI BANK VS. 
GANGA PRASAD

CS COMM-
5045/21

ICICI BANK VS. 
ADITYA KUSHWAHA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

17-11-2021 17-11-2021

17-11-2021 12-11-2021

17-11-2021 17-11-2021

18-11-2021 15-11-2021

18-11-2021 12-11-2021

20-11-2021 08-11-2021

20-11-2021 08-11-2021

20-11-2021 17-11-2021

20-11-2021 12-11-2021

20-11-2021 12-11-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/47
89/2021

ICICI BANK LTD Vs 
PEMBA LAMA

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/47
93/2021

ICICI BANK LTD Vs 
SUNNY DUTTA

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/47
92/2021

ICICI BANK LTD Vs 
SIDHAKAR SINGH

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/48
19/2021

MEENA TANWAR Vs 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDER 
KUMAR 
SINGH(P),

CS 
(COMM)/48
20/2021

ICICI BANK Vs 
HASSAN AGHA

CHETNA 
BHALLA(P),

CS 
(COMM)/48
31/2021

STATE BANK OF INDIA 
Vs MANISHA AND ANR

VIJAY 
PRAKASH(P),

CS 
(COMM)/48
30/2021

STATE BANK OF INDIA 
Vs YUSUF

VIJAY 
PRAKASH(P),

CS 
(COMM)/48
25/2021

MAHABIR PARSAD Vs 
ABHIJEET ANAND Sunil kumar(P),

CS 
(COMM)/48
27/2021

ICICI BANK Vs ARJUN 
KUMAR

CHETNA 
BHALLA(P),

CS 
(COMM)/48
26/2021

ICICI BANK Vs JIAUL 
HAQ

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

20-11-2021 12-11-2021

22-11-2021 11-11-2021

24-11-2021 15-11-2021

24-11-2021 15-11-2021

24-11-2021 15-11-2021

24-11-2021 15-11-2021

24-11-2021 15-11-2021

24-11-2021 15-11-2021

24-11-2021 17-11-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/48
28/2021

ICICI BANK Vs SHYAM 
JI GUPTA

CHETNA 
BHALLA(P),

CS 
(COMM)/48
68/2021

ICICI BANK Vs 
JITENDER LENKA

CHETNA 
BHALLA(P),

CS 
(COMM)/49
17/2021

ICICI Bank Vs ATUL 
SHARMA AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/49
15/2021

ICICI Bank Vs SACHEY 
SINGH AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/49
13/2021

ICICI Bank Vs 
DHARMENDER AND 
ORS

CHETNA 
BHALLA(P),

CS 
(COMM)/49
16/2021

ICICI Bank Vs 
SURENDER AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/49
12/2021

ICICI Bank Vs 
ZIKRUDDIN AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/49
14/2021

ICICI Bank Vs RAHUL 
AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/49
09/2021

CANARA BANK Vs 
SURENDER KUMAR 
ANAND

PRANAY 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

24-11-2021 16-11-2021

25-11-2021 18-11-2021

25-11-2021 25-11-2021

25-11-2021 25-11-2021

S  K SINHA(P), 25-11-2021 24-11-2021

26-11-2021 26-11-2021

26-11-2021 20-11-2021

26-11-2021 20-11-2021

26-11-2021 16-11-2021

26-11-2021 16-11-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/49
11/2021

VIVEK BANSAL PROP 
M/S LADLEE 
COLLECTION Vs SHRI 
KRISHNA SAREE 
MAHAL

NEELAM 
KUMARI 
MALIK(P),

CS 
(COMM)/49
27/2021

BINDAL MARKETING 
CO Vs SURINDER  
MOHAN JINDAL PROP 
M/S JINDAL PAPER 
MART

SUNIL 
MITTAL(P),

CS 
(COMM)/49
31/2021

ICICI BANK LTD Vs 
ARSHAD JAVED

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/49
30/2021

ICICI BANK LTD Vs 
MOHIT SINGH

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/49
29/2021

SURYA ROSHINI LTD 
Vs UNITED 
INSURANCE 
COMAPNAY LTD

CS 
(COMM)/50
04/2021

ICICI BANK LTD Vs 
ARVIND SINGH

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/49
97/2021

ICICI BANK LTD Vs 
MOHD FARUK

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/49
98/2021

ICICI BANK LTD Vs 
MAYUR SINGHAL AND 
ORS

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/49
94/2021

ICICI BANK LTD Vs 
HIMANTIKA

CHETNA 
BHALLA(P),

CS 
(COMM)/49
89/2021

ICICI BANK LTD Vs 
SONU KUMAR 
MANDAL

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

26-11-2021 16-11-2021

26-11-2021 26-11-2021

26-11-2021 16-11-2021

26-11-2021 24-11-2021

26-11-2021 26-11-2021

26-11-2021 26-11-2021

26-11-2021 26-11-2021

26-11-2021 24-11-2021

27-11-2021 25-11-2021

29-11-2021 24-11-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/49
86/2021

ICICI BANK LTD Vs 
PRADYUMNA KUMAR 
SAHOO

CHETNA 
BHALLA(P),

CS 
(COMM)/50
01/2021

ICICI BANK LTD Vs 
MUKESH KUMAR

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/49
80/2021

ICICI BANK LTD Vs 
MONU

CHETNA 
BHALLA(P),

CS 
(COMM)/49
77/2021

ICICI BANK LTD Vs 
VWANDER TRAVEL 
PVT LTD AND ORS

CHETNA 
BHALLA(P),

CS 
(COMM)/50
05/2021

ICICI BANK LTD Vs 
SCAFF BUILD INDIA

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/50
02/2021

ICICI BANK LTD Vs 
SYED SHOAIB 
HUSSAIN SABRI

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/50
06/2021

ICICI BANK LTD Vs 
SUNNY

BABBAR AND 
ASSOCIATES(P),

CS 
(COMM)/49
92/2021

ICICI BANK LTD Vs 
INDER PAL

CHETNA 
BHALLA(P),

CS 
(COMM)/50
19/2021

ICICI BANK LTD Vs 
ANKIT ELECTROTECH 
POWER SOLUTIONS 
PVT LTD AND ORS

ALOK 
KUMAR(P),

CS 
(COMM)/50
33/2021

VIVEK BANSAL Vs 
MITTAL SAREE 
PALACE

NEELAM 
KUMARI 
MALIK(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

29-11-2021 24-11-2021

30-11-2021 25-11-2021

30-11-2021 25-11-2021

30-11-2021 25-11-2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/50
34/2021

VIVEK BANSAL Vs 
SHREE GANGA 
SAREES

NEELAM 
KUMARI 
MALIK(P),

CS 
(COMM)/50
48/2021

ICICI BANK LTD Vs 
AMIT KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/50
49/2021

ICICI BANK LTD Vs 
ASHOK KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/50
50/2021

ICICI BANK LTD Vs 
BUNTY SAINI PROP B 
EXCLUSIVE TILES 
STONE MOSIAC

ALOK 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central 01.11.2021 26.10.2021

01.11.2021 27.10.2021

ICICI BANK LTD. V/S RAM KUMAR 01.11.2021 27.10.2021

01.11.2021 20.10.2021

CS(COMM) 4497/2021 01.11.2021 20.10.2021

CS(COMM) 4503/2021 01.11.2021 20.10.2021

CS(COMM) 4504/2021ICICI BANK LTD. V/S  RISHI RAJ FITNESS GALA01.11.2021 22.10.2021

CS(COMM) 4505/2021ICICI BANK LTD. V/S DEEPIKA RANI 01.11.2021 28.10.2021

CS(COMM) 4512/2021 SH, SATISH KUMAR01.11.2021 20.10.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
4470/2021

SMT. MADHU BANSAL 
V/S M/S AEGEAN 
OFFSET 
PRINTERS & ORS.

SH. NAVEEN 
GROVER

CS(COMM) 
4477/2021

ICICI BANK LTD. V/S 
SUMIT KUMAR

SH. DEEPAK 
KAUSHIK

CS(COMM) 
4481/2021

SH. DEEPAK 
KAUSHIK

CS(COMM) 
4488/2021

ICICI BANK LTD. V/S 
M/S MASCOT 
ECUCATION
PVT. LTS. & ANR.

SH, SATISH 
KUMAR

ICICI BANK LTD. V/S 
VIPIN GUPTA, PROP. 
OF 
M/S SNC 
HOSPITALITY

SH, SATISH 
KUMAR

ICICI BANK LTD. V/S  
VOGUE CRAFTS & 
DESIGNS
PVT. LTD.

SH, SATISH 
KUMAR

MS. CHETNA 
BHALLA

BABBAR & 
ASSOCIATES

ICICI BANK LTD. V/S  
M/S ENGLISH 
PREMIUM &
ANR.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM) 4513/2021ANIL KUMAR MANDIRATTA V/S NDMC & ANR.01.11.2021 26.10.2021

CS(COMM) 4518/2021ICICI BANK LTD. V/S  PRAMOD KUMAR DEEPAKSH. DEEPAK KAUSHIK02.11.2021 28.10.2021

CS(COMM) 4519/2021ICICI BANK LTD. V/S  TARUN SHARMASH. DEEPAK KAUSHIK02.11.2021 28.10.2021

CS(COMM) 4520/2021ICICI BANK LTD. V/S  BAPI MUKHERJEEBABBAR & ASSOCIATES02.11.2021 29.10.2021

CS(COMM) 4521/2021ICICI BANK LTD. V/S  SHRUTI SHARMABABBAR & ASSOCIATES02.11.2021 29.10.2021

CS(COMM) 4522/2021ICICI BANK LTD. V/S  SUMITMS. CHETNA BHALLA02.11.2021 27.10.2021

CS(COMM) 4523/2021ICICI BANK LTD. V/S  KAMAKSHA NEGIMS. CHETNA BHALLA02.11.2021 27.10.2021

CS(COMM) 4524/2021ICICI BANK LTD. V/S  MOHANMS. CHETNA BHALLA02.11.2021 27.10.2021

CS(COMM)  4555/2021 SH. RAJESH KUMAR08.11.2021 12.07.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

SH. SATYENDRA 
KUMAR   
SINGH

M/S D S DIGITAL PVT. 
LTS. V/S R.K. MODERN 
SCHOOL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4556/2021ICICI BANK LTD. V/S HASAN MOHAMMADSH. DEEPAK KAUSHIK08.11.2021 28.10.2021

CS(COMM) 4557/2021ICICI BANK LTD. V/S VIJAY KUMARSH, SATISH KUMAR08.11.2021 28.10.2021

CS(COMM)  4558/2021 MS. CHETNA BHALLA08.11.2021 28.10.2021

CS(COMM) 4593/2021ICICI BANK LTD. V/S SIKHA MALHOTRASH, SATISH KUMAR09.11.2021 29.10.2021

CS(COMM) 4594/2021ICICI BANK LTD. V/S  NAUSHAD KHANSH, SATISH KUMAR09.11.2021 29.10.2021

CS(COMM) 4595/2021ICICI BANK LTD. V/S  PANKAJ KUMARSH, SATISH KUMAR09.11.2021 29.10.2021

CS(COMM) 4596/2021ICICI BANK LTD. V/S  VIPIN KUMARSH, SATISH KUMAR09.11.2021 29.10.2021

CS(COMM) 4600/2021ICICI BANK LTD. V/S  PURNENDU KUMARSH. DEEPAK KAUSHIK09.11.2021 30.10.2021

CS(COMM) 4607/2021ICICI BANK LTD. V/S ABHISHEK GAURSH. DEEPAK KAUSHIK09.11.2021 22.10.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S 
NAGAMALLESHWARA 
RAO
CHIRAKALA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM) 4609/2021ICICI BANK LTD. V/S  NIRBHEY DEVMS. CHETNA BHALLA09.11.2021 27.10.2021

CS(COMM)  4612/2021ICICI BANK LTD. V/S  JAGDISHMS. CHETNA BHALLA09.11.2021 27.10.2021

CS(COMM) 4616/2021 SH. RAJESH KUMAR09.11.2021

CS(COMM) 4621/2021 09.11.2021 12.10.2021

CS(COMM) 4522/2021 09.11.2021 27.10.2021

CS(COMM) 4623/2021ICICI BANK LTD. V/S  SHOBHIT SHARMAMS. CHETNA BHALLA09.11.2021 13.09.2021

CS(COMM) 4625/2021ICICI BANK LTD. V/S  MOHAMMAD SHAHRULMS. CHETNA BHALLA09.11.2021 07.09.2021

CS(COMM)  4626/2021ICICI BANK LTD. V/S MEHWASH JAMAL & ANR.MS. CHETNA BHALLA09.11.2021 26.10.2021

CS(COMM) 4627/2021ICICI BANK LTD. V/S YATENDRA KUMARMS. CHETNA BHALLA09.11.2021 07.09.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

M/S VIKAS 
PUBLISHING HOUSE 
PVT. LTD.
V/S CALICUT 
UNIVERCITY 
CENTRAL 
COOPERTIVE STORES 
LTD.SUMIT GUPTA V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KUMAR 
SINGH

RAVINDER KUMAR 
WADHWA V/S SOUTH 
DELHI
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KUMAR  
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4634/2021ICICI BANK LTD. V/S  SACHIN KASANASH. RAJIV SAGAR 10.11.2021

CS(COMM) 4635/2021ICICI BANK LTD. V/S SACHIN CHOPRASH. RAJIV SAGAR 10.11.2021 01.11.2021

CS(COMM) 4637/2021ICICI BANK LTD. V/S RAJ KUMARSH. DEEPAK KAUSHIK10.11.2021 30.10.2021

CS(COMM) 4658/2021ICICI BANK LTD. V/S  SHAHBAZ AHMADSH, SATISH KUMAR11.11.2021 03.11.2021

CS(COMM) 4659/2021ICICI BANK LTD. V/S  RAVINDER JAISWALSH, SATISH KUMAR11.11.2021 03.11.2021

CS(COMM)  4660/2021 SH. PRASHANT JAIN11.11.2021

CS(COMM) 4661/2021ICICI BANK LTD. V/S  UPASANA SHARMASH, SATISH KUMAR11.11.2021 03.11.2021

CS(COMM) 4662/2021 SH. ISHU BANSAL 11.11.2021 08.11.2021

CS(COMM)  4682/2021ICICI BANK LTD. V/S SUMIT KUMAR YADAVSH. SHAILENDER BABBAR12.11.2021 01.11.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

RAHUL ASSOCIATES 
V/S RAMA PAPER 
MILLS
LIMITED & ANR.

BHARAT TRADING 
COMPANY V/S 
EFFICIENT
ELECTRICALS AND 
ELECTRONICS & ANR.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4726/2021 SAGAR & SAGAR LAW OFFICE16.11.2021 25.10.2021

CS(COMM)  4730/2021ICICI BANK LTD. V/S  RAJESH KUMAR SHAWMS. CHETNA BHALLA16.11.2021 11.11.2021

CS(COMM)  4732/2021ICICI BANK LTD. V/S  RAVINDER SINGH RAWATMS. CHETNA BHALLA16.11.2021 11.11.2021

CS(COMM)  4733/2021ICICI BANK LTD. V/S  AHASAN KHANMS. CHETNA BHALLA16.11.2021 11.11.2021

CS(COMM)  4734/2021ICICI BANK LTD. V/S  PRAWIN KUMAR RAYMS. CHETNA BHALLA16.11.2021 11.11.2021

CS(COMM)  4736/2021ICICI BANK LTD. V/S  NISAR AHAMEDMS. CHETNA BHALLA16.11.2021 11.11.2021

CS(COMM)  4783/2021ICICI BANK LTD. V/S  MH REXINE TRADERSSH. SHAILENDER BABBAR17.11.2021 12.11.2021

CS(COMM)  4791/2021 MS. CHETNA BHALLA17.11.2021 29.10.2021

CS(COMM)  4796/2021ICICI BANK LTD. V/S  AJAY SHARMAMS. CHETNA BHALLA17.11.2021 28.10.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

UNION BANK OF 
INDIA V/S M/S IT 
COMNET
TECHNOLOGY & ANR.

ICICI BANK LTD. V/S  
GULFAM, PROP. OF 
TRADERS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4799/2021ICICI BANK LTD. V/S  SUMITMS. CHETNA BHALLA17.11.2021 28.10.2021

CS(COMM)  4800/2021ICICI BANK LTD. V/S  BASANTSH. HEMANT GUPTA17.11.2021 09.11.2021

CS(COMM)  4803/2021ICICI BANK LTD. V/S HARI OMMS. CHETNA BHALLA17.11.2021 12.11.2021

CS(COMM)  4812/2021 18.11.2021 09.11.2021

CS(COMM)  4832/2021UNION BANK OF INDIA V/S GANGA 20.11.2021

CS(COMM)  4836/2021ICICI BANK LTD. V/S  MOHAMMAD ASJADMS. CHETNA BHALLA20.11.2021

CS(COMM)  4837/2021ICICI BANK LTD. V/S  MAHIPALMS. CHETNA BHALLA20.11.2021

CS(COMM)  4838/2021ICICI BANK LTD. V/S  ABHISHEK SHARMAMS. CHETNA BHALLA20.11.2021

CS(COMM)  4839/2021ICICI BANK LTD. V/S  DURGA RAMMS. CHETNA BHALLA20.11.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

MEENA TANWAR V/S 
SOUTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KUMAR  
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4873/2021ICICI BANK LTD. V/S  PRODYUT MITRAMS. CHETNA BHALLA22.11.2021 28.10.2021

CS(COMM)  4875/2021 MS. CHETNA BHALLA22.11.2021 29.10.2021

CS(COMM)  4876/2021 SH. KAPIL SINGHAL22.11.2021 11.11.2021

CS(COMM)  4877/2021 SH. PRASHANT JAIN22.11.2021 NOT FILED

CS(COMM)  4878/2021 SH. LALIT PANDEY 22.11.2021 NOT FILED

CS(COMM)  4890/2021ICICI BANK LTD. V/S  MONU GIRIMS. CHETNA BHALLA23.11.2021 15.11.2021

CS(COMM)  4891/2021 MS. CHETNA BHALLA23.11.2021 15.11.2021

CS(COMM)  4892/2021ICICI BANK LTD. V/S  SHARVAN SINGHMS. CHETNA BHALLA23.11.2021 15.11.2021

CS(COMM)  4902/2021ICICI BANK LTD. V/S  RAHUL & ANR.MS. CHETNA BHALLA24.11.2021 15.11.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S  
ASHESH MULTIMEDIA 
PVT.
LTD. 

M/S PURUSHOTAM 
DASS NIRANJAN LAL 
V/S 
M/S CELESTIAL KNITS 
AND FAB PVT. LTD. & 
ORS.

SHUBHAM 
ENTERPRISES   V/S JD 
HOISTS & 
CRANES PVT. LTS. & 
ANR.

M/S GIRNARSOFT 
AUOMOBILES PVT. 
LTD. 
V/S RAMESH

ICICI BANK LTD. V/S  
SRS HIGHER 
SECONDARY
SCHOOL & ORS.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4905/2021ICICI BANK LTD. V/S  ARJUN KUMAR & ANR.MS. CHETNA BHALLA24.11.2021 15.11.2021

CS(COMM)  4907/2021ICICI BANK LTD. V/S  HIRA LAL RAWAT & ANR.MS. CHETNA BHALLA24.11.2021 15.11.2021

CS(COMM)  4908/2021 MS. NEELAM MALIK24.11.2021 16.11.2021

CS(COMM)  4928/2021 SH. SANDEEP TYAGI25.11.2021 24.11.2021

CS(COMM)  4932/2021ICICI BANK LTD. V/S  LOKPALSH. SHAILENDER BABBAR25.11.2021 NOT FILED

CS(COMM)  4933/2021ICICI BANK LTD. V/S  AVINASH SRIVASTAVASH. SHAILENDER BABBAR25.11.2021 NOT FILED

CS(COMM)  4935/2021ICICI BANK LTD. V/S  BOOM ROOM PVT. LTD.SH. SHAILENDER BABBAR25.11.2021 NOT FILED

CS(COMM)  4936/2021 SH. SHAILENDER BABBAR25.11.2021 NOT FILED

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

M/S SAMUNDER 
SAREE CENTRE V/S 
M/S JANNAT

PUNJAB NATIONAL 
BANK V/S M/S SONAM 
COLLECTION & ORS.

ICICI BANK LTD. V/S  
RADHEYKRISHNA 
CONSTRUCTION PVT. 
LTD.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  4962/2021ICICI BANK LTD. V/S  AMIT KUMAR SINGHSH. SHAILENDER BABBAR26.11.2021 NOT FILED

CS(COMM)  4963/2021ICICI BANK LTD. V/S  HARSH SAHNISH. SHAILENDER BABBAR26.11.2021 NOT FILED

CS(COMM)  4964/2021ICICI BANK LTD. V/S  RAHUL BHARDWAJSH. SHAILENDER BABBAR26.11.2021 NOT FILED

CS(COMM)  4966/2021ICICI BANK LTD. V/S  DINESH CHANDRA BHATTMS. CHETNA BHALLA26.11.2021 16.11.2021

CS(COMM)  4974/2021ICICI BANK LTD. V/S  NEELAMMS. CHETNA BHALLA26.11.2021

CS(COMM)  4976/2021ICICI BANK LTD. V/S  SUVEER SRIVASTAVMS. CHETNA BHALLA26.11.2021 16.11.2021

CS(COMM)  4979/2021 SH. SHAILENDER BABBAR26.11.2021 NOT FILED

CS(COMM)  4985/2021ICICI BANK LTD. V/S  RAHUL  SH. DEEPAK KAUSHIK26.11.2021 20.11.2021

CS(COMM)  4996/2021ICICI BANK LTD. V/S  NISHANT & ANR.SH. DEEPAK KAUSHIK26.11.2021 20.11.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

07.09.2021 & 
16.11.2021

ICICI BANK LTD. V/S  
COLORISTA 
COSMETICS
GROUP INC



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

CS(COMM)  5016/2021ICICI BANK LTD. V/S  AJAY KUMARSH. ALOK KUMAR 27.11.2021 25.11.2021

CS(COMM)  5017/2021 SH. ALOK KUMAR 27.11.2021 25.11.2021

CS(COMM)  5018/2021ICICI BANK LTD. V/S  AMIT KUMAR  SH. ALOK KUMAR 27.11.2021 25.11.2021

CS(COMM)  5036/2021ICICI BANK LTD. V/S  APURVA SINGHSH. RAJEEV SAGAR29.11.2021 27.11.2021

4 Central

CS (COMM)/4509/2021ANIL KUMAR BANSAL Vs M/S GOPAL ENTERPRISES AND ORSSH. DHEERAJ JAGWANI01-11-2021 28.10.2021

CS (COMM)/4517/2021ICICI BANK LIMITED Vs PARVEENMS. CHETNA BHALA01-11-2021 26.10.2021

CS (COMM)/4514/2021SUREKHA DESIGNS PVT LTD Vs M/S SHAMMA DRESSESMS. NEELAM KUMARI MALIK01-11-2021 12.04.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

ICICI BANK LTD. V/S  
ANAM FX EXCHANGE 
PVT.
LTD. & ORS.

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4511/2021SUREKHA DEISGNS PVT LTD Vs M/S NEW MANPASAND VASTRALAYMS. NEELAM KUMARI MALIK01-11-2021 12.04.2021

CS (COMM)/4510/2021VIVEK BANSAL PROP M/S LADLEE COLLECTION Vs M/S UMANG PREM SAREEMS. NEELAM KUMARI MALIK01-11-2021

25.02.2021

CS (COMM)/4515/2021ICICI BANK Vs PARVINDERSH. DEEPAK KAUSHIK01-11-2021 28.10.2021

CS (COMM)/4516/2021ICICI BANK Vs SANJEEV GUPTASH. DEEPAK KAUSHIK01-11-2021 28.10.2021

CS (COMM)/4508/2021ICICI BANK LIMITED Vs JATIN VIKRAM SINGHSH. SHAILENDRA BABBAR01-11-2021 28.10.2021

CS (COMM)/4507/2021ICICI BANK LIMITED Vs JITENDER GULATISH. SHAILENDRA BABBAR01-11-2021

25.10.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4506/2021ICICI BANK LIMITED Vs DHARAM BIRSH. SHAILENDRA BABBAR01-11-2021

28.10.2021

CS (COMM)/4550/2021ICICI BANK LTD Vs NIRMALA KUMARISHAILENDRA BABBAR(P),02-11-2021

29-10-2021

CS (COMM)/4551/2021ICICI BANK LTD Vs MOHD YUSUFCHETNA BHALLA(P),02-11-2021

27-10-2021

CS (COMM)/4552/2021ICICI BANK LTD Vs MOHAMMED SERWERCHETNA BHALLA(P),02-11-2021

27-10-2021

CS (COMM)/4553/2021ICICI BANK LTD Vs MEENUCHETNA BHALLA(P),02-11-2021

CS (COMM)/4554/2021ICICI BANK LTD Vs KRISHNA KUMAR HCHETNA BHALLA(P),02-11-2021

27-10-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4549/2021Punjab National Bank Vs SUNITA BALA AND ANRSUDESH KUMARI SHARMA(P),02-11-2021

29-10-2021

CS (COMM)/4553/2021ICICI BANK LIMITED VS NEENUCHETNA BHALLA(P),02-11-2021

27-10-2021

CS (COMM)/4576/2021M/S VIKAS PUBLISHING HOUSE PVT LTD Vs AMIT KUMAR SINGHRAJESH KUMAR(P),08-11-2021

12-07-2021

CS (COMM)/4577/2021ICICI Bank LTD Vs VIKAS SINGH AND ANRDEEPAK KAUSHIK(P),08-11-2021

28-10-2021

CS (COMM)/4578/2021ICICI Bank LTD Vs VIKAS KAPOORDEEPAK KAUSHIK(P),08-11-2021

28-10-2021

CS (COMM)/4579/2021ICICI Bank LTD Vs ASHWANI SACHDEVASATISH KUMAR(P),08-11-2021

28-10-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4580/2021ICICI Bank LTD Vs SUMIT KUMARCHETNA BHALLA(P),08-11-2021

28-10-2021

CS (COMM)/4630/2021ICICI BANK LIMITED Vs ANIL KUMAR SHARMASATISH KUMAR(P), 09-11-2021

29.10.2021

CS (COMM)/4629/2021ICICI BANK LIMITED Vs SHIVANI RAISATISH KUMAR(P), 09-11-2021

29.10.2021

CS (COMM)/4628/2021ICICI BANK LIMITED Vs PRADEEP KUMARDEEPAK KAUSHIK(P),09-11-2021

30.10.2021

CS (COMM)/4624/2021 SHASHI BHUSHAN PANDEY(P),09-11-2021

28.10.2021

CS (COMM)/4653/2021ICICI BANK LIMITED Vs RAHUL NAGARRAJEEV SAGAR(P),10-11-2021 02-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S HIGH LINE 
APPARELS PVT LTD Vs 

M/S GENERATOR 
BUILDCON PVT LTD 

AND ORS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4654/2021ICICI BANK LIMITED Vs ANAND ELECTRICALS AND ANRDEEPAK KAUSHIK(P),10-11-2021

30-10-2021

CS (COMM)/4655/2021ICICI BANK LIMITED Vs AMITABH JAISWALDEEPAK KAUSHIK(P),10-11-2021

30-10-2021

CS (COMM)/4656/2021ICICI BANK LIMITED Vs RAVIDEEPAK KAUSHIK(P),10-11-2021

30-10-2021

CS (COMM)/4657/2021BANK OF BARODA Vs M/S NITYA REALTECH PVT LTDAATREYA SINGH(P),10-11-2021

10-09-2021

CS (COMM)/4664/2021ICICI BANK LIMITED Vs SHIVAM KAUSHIKSATISH KUMAR(P),11-11-2021

03-11-2021

CS (COMM)/4663/2021ICICI BANK LIMITED Vs MANISH KUMARSATISH KUMAR(P),11-11-2021

30-10-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4677/2021ICICI BANK Vs PRABHAKR VERMACHETNA BHALLA(P),11-11-2021

13-09-2021

CS (COMM)/4678/2021ICICI BANK Vs JOJO OVERSEAS TRADING COCHETNA BHALLA(P),11-11-2021

26-10-2021

CS (COMM)/4675/2021ICICI BANK Vs MEHUL JAINCHETNA BHALLA(P),11-11-2021

26-10-2021

CS (COMM)/4664/2021SHUBHAM ENTERPRISES Vs TRACTEL TIRFOR INDIA PRIVATE LIMITEDPRASHANT JAIN(P),11-11-2021

10.11.2021

CS (COMM)/4681/2021ICICI BANK LTD Vs SUDHIR RAJ GUPTABABBAR AND ASSOCIATES(P),12-11-2021

01-11-2021

CS (COMM)/4680/2021ICICI BANK LIMITED Vs ABID SAIFIHEMANT GUPTA(P),12-11-2021

08-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4723/2021CANARA BANK ERSTWHILE SYNDICATE BANK Vs MANOJ KUMAR15-11-2021

07-10-2021

CS (COMM)/4722/2021ICICI BANK LTD Vs MOHD YUSUFCHETNA BHALLA(P),15-11-2021

27-10-2021

CS (COMM)/4721/2021ICICI BANK LTD Vs MAHALUXMI FINCORPBABBAR AND ASSOCIATES(P),15-11-2021

14.11.2021

CS (COMM)/4720/2021ICICI BANK LTD Vs JAY KAY TRAVELSBABBAR AND ASSOCIATES(P),15-11-2021 14.11.2021

CS (COMM)/4719/2021M/S MARICA AGRONOMICS P L TD Vs ABOUEL-DAHAB FOR IMPORT AND EXPORT AND CONTRACTINGANURAG JANARDAN(P),15-11-2021 14.11.2021

CS (COMM)/4761/2021ICICI Bank Vs MUKESH AND ORSCHETNA BHALLA(P),16-11-2021 27-10-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

Vandana Bhatia(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4766/2021ICICI Bank Vs KRISHAN KUMARCHETNA BHALLA(P),16-11-2021 27-10-2021

CS (COMM)/4767/2021ICICI Bank Vs GAURAV UPADHYAYCHETNA BHALLA(P),16-11-2021 27-10-2021

CS (COMM)/4765/2021ICICI Bank Vs RAJEEV KUMARCHETNA BHALLA(P),16-11-2021 27-10-2021

CS (COMM)/4753/2021NITIN SINGHAL Vs AANCHAL GUPTA AND ORSVIKAS SHARMA(P),16-11-2021 11-11-2021

CS (COMM)/4808/2021ICICI Bank Vs ROHIT HEMANT GUPTA(P),17-11-2021 9-11-2021

CS (COMM)/4806/2021ICICI Bank LTD Vs JAGMOHAN SINGHBABBAR AND ASSOCIATES(P),17-11-2021 17-11-2021

CS (COMM)/4805/2021ICICI BANK LTD Vs MAHENDRA SINGHBABBAR AND ASSOCIATES(P),17-11-2021 12-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4802/2021ICICI BANK LTD Vs SHIVKANT JHACHETNA BHALLA(P),17-11-2021 28-10-2021

CS (COMM)/4807/2021ICICI BANK LTD Vs ZAHID NABI KHANCHETNA BHALLA(P),17-11-2021 29-10-2021

OMP (COMM)87/2021M/S PRET STUDY BY JANAK FASHION PVT VS. SH. RAJENDER DHANUKAVARUN JAIN 17-11-2021 16-11-2021

CS (COMM)/4804/2021PROFECTUS CAPITAL PVT LTD Vs ROBOBULL TECHNOLOGIES PVT LTD AND ORSAMIT UPADHYAY(P),17-11-2021 11-11-2021

CS (COMM)/4801/2021RENU RUSTAGI PROP M/S SHUBAN TRADERS Vs AJAY CHOPRA PROP M/S COMMERCIAL TRADERSNAVEEN GAUR(P),17-11-2021 10-02-2021

CS (COMM)/4823/2021ICICI Bank Vs SUMIT SINGHCHETNA BHALLA(P),18-11-2021 28-10-2021

CS (COMM)/4824/2021ICICI Bank Vs DEEPAK THAKURCHETNA BHALLA(P),18-11-2021 28-10-2021

CS (COMM)/4867/2021ICICI BANK Vs ARJUN KUMARCHETNA BHALLA(P),20-11-2021 11-11-2021

CS (COMM)/4866/2021ICICI BANK Vs KHUSHAL SINGH SHERGILLCHETNA BHALLA(P),20-11-2021 11-11-2021

CS (COMM)/4862/2021ICICI BANK Vs DEEPAK GARGCHETNA BHALLA(P),20-11-2021 11-11-2021

CS (COMM)/4863/2021ICICI BANK Vs GANESHI MANDALCHETNA BHALLA(P),20-11-2021 11-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4864/2021ICICI BANK Vs ADIT KUMAR JHACHETNA BHALLA(P),20-11-2021 11-11-2021

CS (COMM)/4865/2021ICICI BANK Vs MUGDHA SHARAD PALAVCHETNA BHALLA(P),20-11-2021 11-11-2021

CS (COMM)/4861/2021ICICI Bank Vs VIPIN TRIVEDICHETNA BHALLA(P),20-11-2021 29-10-2021

CS (COMM)/4860/2021TULLIO GIUSI SRL Vs ANGEL OVERSEAS CORPORATIONTPS KANG(P), 20-11-2021 12-11-2021

CS (COMM)/4859/2021MATRIX INDUSTRIAL SOLUTIONS Vs DULESHWAR MACHINERIESSHARVAN KUMAR(P),20-11-2021 19.11.2021

CS (COMM)/4881/2021ICICI Bank Vs P D ENTERPRISESCHETNA BHALLA(P),22-11-2021 29-10-2021

Counter Claim/30/2021DTWELVE SPACES PVT LTD Vs AWFIS SPACE SOLUTIONS PRIVATE LIMITEDROBIN GEORGE(P),22-11-2021 09-11-2021

CS (COMM)/4900/2021ICICI BANK LTD Vs PANKAJ KUMAR AND ORSCHETNA BHALLA(P),23-11-2021 15-11-2021

CS (COMM)/4898/2021ICICI BANK LTD Vs PANKAJ MEHRA AND ORSCHETNA BHALLA(P),23-11-2021 15-11-2021

CS (COMM)/4899/2021BERGER NIPPON PAINT AUTOMOTIVE COATINGS PVT LTD Vs KRANTI AUTOMOBILES LIMITEDDEEPAK R DAHIYA(P),23-11-2021 06-10-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)-4903/2021ICICI BANK LTD. VS. SUNIL KUMAR PALMS. CHETNA BHALA24.11.2021 15.11.2021

CS (COMM)-4901/2021M/S SAMUNDER SAREE CENTRE, VS. NIKAH CLLECTIONMS. NEELAM KUMARI MALIK24.11.2021 16.11.2021

CS (COMM)/4958/2021ICICI BANK LTD Vs BABITA KATYALBABBAR AND ASSOCIATES(P),25-11-2021 24.11.2021

CS (COMM)/4957/2021ICICI BANK LTD Vs KAY KAY ENTERPRISESBABBAR AND ASSOCIATES(P),25-11-2021 24.11.2021

CS (COMM)/4955/2021ICICI BANK LTD Vs JITENDER KUMAR GANJOOBABBAR AND ASSOCIATES(P),25-11-2021 24.11.2021

CS (COMM)/4956/2021ICICI BANK LTD Vs KANWAR ASHISHCHETNA BHALLA(P),25-11-2021 16-11-2021

CS (COMM)/4954/2021ICICI BANK LTD Vs K AKSHAYCHETNA BHALLA(P),25-11-2021 16-11-2021

CS (COMM)/4953/2021ICICI BANK LTD Vs NITIN KHERACHETNA BHALLA(P),25-11-2021 16-11-2021

CS (COMM)/4952/2021ICICI BANK LTD Vs SYED TANVIR ALICHETNA BHALLA(P),25-11-2021 16-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/4950/2021ICICI BANK LIMITED Vs NISHTA REAL TECH PVT LTDBABBAR AND ASSOCIATES(P),25-11-2021 24.11.2021

CS (COMM)/4951/2021ICICI BANK LIMITED Vs AMIT PRATAP SHAUNAKBABBAR AND ASSOCIATES(P),25-11-2021 24.11.2021

CS (COMM)/4960/2021ICICI BANK Vs CHANDAN TIWARICHETNA BHALLA(P),25-11-2021 12-11-2021

CS (COMM)/4961/2021ICICI BANK Vs SHANTANU KUMARCHETNA BHALLA(P),25-11-2021 12-11-2021

CS (COMM)/4959/2021ICICI BANK Vs RAKESH KUMARCHETNA BHALLA(P),25-11-2021 12-11-2021

CS (COMM)/4982/2021ICICI BANK LTD Vs ANKIT KUMAR MISHRABABBAR AND ASSOCIATES(P),26-11-2021 26-11-2021

CS (COMM)/4988/2021ICICI BANK LTD Vs PANKAJ TYAGIDEEPAK KAUSHIK(P),26-11-2021 20-11-2021

CS (COMM)/4995/2021ICICI BANK LTD Vs MANOJ GARGDEEPAK KAUSHIK(P),26-11-2021 20-11-2021

CS (COMM)/4991/2021ICICI BANK LTD Vs RAMPAL SINGHCHETNA BHALLA(P),26-11-2021 16-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/5015/2021PUMA SE Vs VR INTERNATIONAL 26-11-2021 23-11-2021

CS (COMM)/5000/2021ICICI BANK LTD Vs SACHIN SHARMABABBAR AND ASSOCIATES(P),26-11-2021 26-11-2021

CS (COMM)/5003/2021ICICI BANK LTD Vs KARAN KAMBOJCHETNA BHALLA(P),26-11-2021 24-11-2021

CS (COMM)/5012/2021ICICI BANK LTD Vs MEDHAVI BISHNOICHETNA BHALLA(P),26-11-2021 24-11-2021

CS (COMM)/5014/2021MANHAR CREATION Vs KANHA GARMENTSHPS SABHARWAL(P),26-11-2021 17-03-2021

OMP (COMM)/89/2021MARS FILMS P LTD Vs SHRI RAM TRANSPORT FINANCE LTDVIPIN DILAWARI(P),26-11-2021 25.11.2021

CS (COMM)/5013/2021SWATCH AG AND ORS Vs ASHOK KUMAR ( JOHN DOE )RAKESH KUMAR(P),26-11-2021 22-11-2021

EX/582/2021INDRAPRASTHA SERVICE STATION Vs PINTU KUMAR MEHTAARMAN GUPTA(P),26-11-2021 25.11.2021

CS (COMM)/5028/2021ICICI BANK LTD Vs AMAN TANDONALOK KUMAR(P),27-11-2021 25-11-2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

Shashi Pratap Ojha(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

CS (COMM)/5031/2021ICICI BANK LTD Vs AMRENDER MISHRAALOK KUMAR(P),27-11-2021 25-11-2021

CS (COMM)/5030/2021ICICI BANK LTD Vs ARJUN YADAVALOK KUMAR(P),27-11-2021 25-11-2021

CS (COMM)/5029/2021ICICI BANK LTD Vs ANUJ SHARMAALOK KUMAR(P),27-11-2021 25-11-2021

CS (COMM)/5037/2021MITTAL SONS Vs AUTO NEEDS HERO AND ORSAMIT GUPTA(P), 29-11-2021 28.11.2021

CS (COMM)-5046/2021ICICI BANK LTD. VS. AZAD KUMARALOK KUMAR(P),30-11-2021 25-11-2021
5 Central

CS COMM – 4464/21VIVEK BANSAL V/S MHEETAL SAREESNEELAM MALIK 01.11.2021 01.03.2021

CS COMM – 4469/21ICICI BANK LTD V/S GEETA KHATANABABBAR & ASSOCIATES01.11.2021 28.10.2021

CS COMM – 4472/21ICICI BANK LTD V/S DHARMENDRA KUMARBABBAR & ASSOCIATES01.11.2021 25.10.2021

CS COMM – 4473/21ICICI BANK LTD V/S M/S SUNITA FABKUMAR LAW FIRM01.11.2021 20.10.2021

CS COMM – 4482/21ICICI BANK LTD V/S MANOJ KRDEEPAK KAUSHIK01.11.2021 27.10.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4485/21NIRAJ KUMAR V/S M/S SHREE SAREESNEELAM MALIK 01.11.2021 25.01.2021

CS COMM – 4487/21VIVEK BANSAL V /S SAMRIDDHI SALESNEELAM MALIK 01.11.2021 01.03.2021

CS COMM – 4491/21ICICI BANK LTD V/S VIKAS SINGH DEEPAK KAUSHIK01.11.2021 27.10.2021

CS COMM – 4496/21VIVEK BANSAL V/S M/S ANU SAREE GHARNEELAM MALIK 01.11.2021 01.03.2021

CS COMM – 4498/21VIVEK BANSAL V/S SHREE SAREESNEELAM MALIK 01.11.2021 10.02.2021

CS COMM – 4501/21ICICI BANK LTD V/S NEETU SHARMA DEEPAK KAUSHIK01.11.2021 28.10.2021

OMP (I) COMM – 1494/21TATA CAPITAL FIN SER V/S JATIN RAJ KUMARSURYA PRAKASH RANA01.11.2021 ON LINE

CS COMM – 4529/21ICICI BANK LTD V/S PANKAJ SAINICHETNA BHALLA02.11.2021 27.10.2021

CS COMM – 4532/21ICICI BANK LTD V/S PALWINDER SINGH CHETNA BHALLA02.11.2021 27.10.2021

CS COMM – 4534/21ICICI BANK LTD V/S PAVAN KRCHETNA BHALLA02.11.2021 27.10.2021

CS COMM – 4537/21ICICI BANK LTD V/S RAJESH KUMAR BABBAR & ASSOCIATES02.11.2021 25.10.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4538/21ICICI BANK LTD V/S SIKANDAR AAZAMBABBAR & ASSOCIATES02.11.2021 29.10.2021

CS COMM – 4540/21M/S BHARATI BHAWAN V/S J.B.S. DIATRIBUTORSNIKHIL TRIPATHI02.11.2021 28.10.2021

CS COMM – 4614/21ICICI BANK LTD V/S SUMIT 09.11.2021 26.10.2021

CS COMM – 4615/21ICICI BANK LTD V/S POOJA THAKUR 09.11.2021 07.09.2021

CS COMM – 4617/21ICICI BANK LTD V/S SACHIN ANAND 09.11.2021 26.10.2021

CS COMM – 4618/21ICICI BANK LTD V/S MIHAN LAL KHATRI09.11.2021 26.10.2021

CS COMM – 4563/21ICICI BANK LTD V/S NAINA RAMCHETNA BHALLA08.11.2021 28.10.2021

CS COMM – 4561/21ICICI BANK LTD V/S PRIYANKA NOINACHETNA BHALLA08.11.2021 28.10.2021

CS COMM – 4603/21ICICI BANK LTD V/S CHANDANICHETNA BHALLA09.11.2021 27.10.2021

CS COMM – 4605/21ICICI BANK LTD V/S SANJEEV KUMAR BHASKARSATISH KR 09.11.2021 29.10.2021

CS COMM – 4592/21ICICI BANK LTD V/S RAJEEV KRDEEPAK KAUSHIK09.11.2021 22.10.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4611/21SUBHASH CHANDER JINDAL V/S ABU TALHA CHAUDHARYR P TOMAR 09.11.2021 01.11.2021

CS COMM – 4599/21D S DIGITAL P LTD V/S JYOTI CONVENT SCHOOLRAJESH KUMAR 09.11.2021 12.07.2021

CS COMM – 4597/21NEW SARASWATI HOUSE INDIA P LTD V/S AMIT KR SINGH RAJESH KUMAR 09.11.2021 23.07.2021

CS COMM – 4646/21ICICI BANK LTD V/S ABSOLUTE NURTITIONCHETNA BHALLA10.11.2021 29.10.2021

CS COMM – 4647/21ICICI BANK LTD V/S SUNIL MATTOOCHETNA BHALLA10.11.2021 28.10.2021

CS COMM – 4648/21ICICI BANK LTD V/S YUVRAJ JOHNCHETNA BHALLA10.11.2021 29.10.2021

CS COMM – 4649/21ICICI BANK LTD V/S BRAHAMADEVCHETNA BHALLA10.11.2021 28.10.2021

CS COMM – 4650/21ICICI BANK LTD V/S RAJ KUMAR DEEPAK KAUSHIK10.11.2021 30.10.2021

CS COMM – 4651/21ICICI BANK LTD V/S REKHA LAKRADEEPAK KAUSHIK10.11.2021 30.10.2021

CS COMM – 4668/21ICICI BANK LTD V/S SHALU DALALSATISH KR 11.11.2021 03.11.2021

CS COMM  4669/21ICICI BANK LTD V/S VARUN KR  MAHESHWARISATISH KR 11.11.2021 03.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4670/21ICICI BANK LTD V/S PRATAPSATISH KR 11.11.2021 30.10.2021

OMP (I) COMM – 1504/21AXIS BANK LTD V/S VIKAS KHANNASUNITA SINGH 11.11.2021 21.09.2021

OMP (I) COMM – 1506/21AXIS BANK LTD V/S KAMAL MEHDIRATTASUNITA SINGH 11.11.2021 21.09.2021

OMP (I) COMM – 1508/21AXIS BANK LTD V/S AMARJEET SUNITA SINGH 11.11.2021 21.09.2021

CS COMM – 4692/21SANJAY MALHOTRA V/S M/S TRITRONICS INDIA P LTDSIDHANT DHINGRA12.11.2021 09.11.2021

CS COMM – 4691/21ICICI BANK LTD V/S DURGESH PRASAD NAYAKBABBAR & ASSOCIATES12.11.2021 01.11.2021

CS COMM – 4690/21ICICI BANK LTD V/S SUNIL BABBAR & ASSOCIATES12.11.2021 01.11.2021

CS COMM – 4689/21ICICI BANK LTD V/S VINOD SHARMABABBAR & ASSOCIATES12.11.2021 01.11.2021

CS COMM – 4688/21ICICI BANK LTD V/S SIRAJ AHMADBABBAR & ASSOCIATES12.11.2021 01.11.2021

CS COMM – 4687/21ICICI BANK LTD V/S RAVITA DEVI HEMANT GUPTA12.11.2021 08.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

OMP (I) COMM – 1523/21AXIS BANK LTD V/S MAMTA CHADHASUNITA SINGH 12.11.2021 02.11.2021

OMP (I) COMM – 1522/21AXIS BANK LTD V/S DIPAK BHARDWAJSUNITA SINGH 12.11.2021 02.11.2021

OMP (I) COMM – 1521/21AXIS BANK LTD V/S REENA LUKASUNITA SINGH 12.11.2021 02.11.2021

CS COMM – 4718/21ICICI BANK LTD V/S RAJENDRA YADAVBABBAR & ASSOCIATES15.11.2021 21.10.2021

CS COMM – 4716/21ICICI BANK LTD V/S OM PRAKASH  BABBAR & ASSOCIATES15.11.2021 21.10.2021

CS COMM – 4715/21ICICI BANK LTD V/S SONAM OBERAIBABBAR & ASSOCIATES15.11.2021 29.10.2021

CS COMM – 4713/21ICICI BANK LTD V/S PARAMJEET KAURBABBAR & ASSOCIATES15.11.2021 21.10.2021

OMP (I) COMM – 1532/21AXIS BANK LTD V/S AJAY KUMAR VIKAS  CHOPRA 15.11.2021 06.10.2021

OMP (I) COMM – 1530/21AXIS BANK LTD V/S SUNI AWANAVIKAS  CHOPRA 15.11.2021 06.10.2021

CS COMM – 4740/21ICICI BANK LTD V/S MAHAVEER PRASADCHETNA BHALLA16.11.2021 11.11.2021

CS COMM – 4741/21ICICI BANK LTD V/S P K PATTNIAKCHETNA BHALLA16.11.2021 11.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4742/21ICICI BANK LTD V/S WARIBAM SASHIRANI DEVICHETNA BHALLA16.11.2021 12.11.2021

CS COMM – 4743/21ICICI BANK LTD V/S MD ARIF KHANCHETNA BHALLA16.11.2021 11.11.2021

CS COMM – 4744/21ICICI BANK LTD V/S ANKITA PAWARCHETNA BHALLA16.11.2021 11.11.2021

CS COMM – 4745/21ICICI BANK LTD V/S AKSHIT KAPOORCHETNA BHALLA16.11.2021 12.11.2021

CS COMM – 4746/21PRADEEP KR PARKASH V/S SINGH BHUSHAN SHASHISUNIL SINGH 16.11.2021 ON LINE

CS COMM – 4738/21ICICI BANK LTD V/S BRAJENDRA SINGH RAJPOOTCHETNA BHALLA16.11.2021 27.10.2021

CS COMM – 4739/21ICICI BANK LTD V/S SAKSHI GARGCHETNA BHALLA16.11.2021 26.10.2021

OMP (I) COMM – 1542/21AXIS BANK LTD V/S BHUPINDER KAURSUNITA SINGH 16.11.2021 02.11.2021

OMP (I) COMM – 1543/21AXIS BANK LTD V/S MOHD SUHAIL KHANSUNITA SINGH 16.11.2021 13.04.2021

OMP (I) COMM – 1544/21AXIS BANK LTD V/S SUNIL VISWASVIKAS  CHOPRA 16.11.2021 13.04.2021

OMP (I) COMM – 1545/21AXIS BANK LTD V/S NIKHIL GUPTAVIKAS  CHOPRA 16.11.2021 06.10.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4770/21ICICI BANK LTD V/S NITU KUMARIBABBAR & ASSOCIATES17.11.2021 12.11.2021

CS COMM – 4771/21ICICI BANK LTD V/S KAPIL DOGRABABBAR & ASSOCIATES17.11.2021 12.11.2021

CS COMM – 4773/21ICICI BANK LTD V/S RAJWINDERBABBAR & ASSOCIATES17.11.2021 12.11.2021

CS COMM – 4776/21ICICI BANK LTD V/S TASHEEM INTERNATIONALCHETNA BHALLA17.11.2021 29.10.2021

CS COMM – 4787/21ICICI BANK LTD V/S AMAR RANJAN DASHEMANT GUPTA17.11.2021 09.11.2021

CS COMM – 4811/21ICICI BANK LTD V/S PAWANCHETNA BHALLA18.11.2021 28.10.2021

CS COMM – 4813/21ICICI BANK LTD V/S VINOD KUMARCHETNA BHALLA18.11.2021 29.10.2021

CS COMM – 4814/21ICICI BANK LTD V/S AKHILESH PRATAP SINGH CHETNA BHALLA18.11.2021 ON LINE

OMP (I) COMM – 1556/21AXIS BANK LTD V/S BABALUDDIN SAMAD KHANSUNITA SINGH 18.11.2021 ON LINE

OMP (I) COMM – 1557/21AXIS BANK LTD V/S YOGESH MISHRASUNITA SINGH 18.11.2021 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

OMP (I) COMM – 1558/21AXIS BANK LTD V/S SUSHIL KR TYAGISUNITA SINGH 18.11.2021 ON LINE

CS COMM – 4843/21MATRIX INDUS SOLUTION V/S VIG POWER TOOLS COAARTI BHALLA 20.11.2021 01.10.2021

CS COMM – 4845/21MATRIX INDUS SOLUTION V/S AMKING TOOLSSHARVAN KR 20.11.2021 01.10.2021

CS COMM – 4842/21ICICI BANK LTD V/S SIDDQUE INTERIORCHETNA BHALLA20.11.2021 29.10.2021

CS COMM – 4840/21ICICI BANK LTD V/S MOHD NARIMCHETNA BHALLA20.11.2021 29.10.2021

CS COMM – 4847/21ICICI BANK LTD V/S RAVI KRCHETNA BHALLA20.11.2021 ON LINE

CS COMM – 4848/21ICICI BANK LTD V/S YOGESH YADAVCHETNA BHALLA20.11.2021 ON LINE

CS COMM – 4850/21ICICI BANK LTD V/S ABHILESH SHUKLACHETNA BHALLA20.11.2021 ON LINE

CS COMM – 4851/21ICICI BANK LTD V/S VIKAS TOMARCHETNA BHALLA20.11.2021 ON LINE

CS COMM – 4852/21ICICI BANK LTD V/S BINKI BISWASCHETNA BHALLA20.11.2021 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4853/21ICICI BANK LTD V/S MANOJ SAINICHETNA BHALLA20.11.2021 ON LINE

CS COMM – 4874/21SHUBHAM ENTERPRISES V/S A M T INTERNATIONALPRASHANT JAIN22.11.2021 ON LINE

CS COMM – 4872/21ICICI BANK LTD V/S RAHUL KUMARCHETNA BHALLA22.11.2021 28.10.2021

CS COMM – 4871/21ICICI BANK LTD V/S RANJEET KAURCHETNA BHALLA22.11.2021 29.10.2021

CS COMM – 4889/20212ICICI BANK LTD V/S DHEERAJ SHARMA CHETNA BHALLA23.11.2021 15.11.2021

CS COMM – 4904/21ICICI BANK LTD V/S ASHOK KRCHETNA BHALLA24.11.2021 15.11.2021

CS COMM – 4906/21ICICI BANK LTD V/S PRAMOD KUMARCHETNA BHALLA24.11.2021 15.11.2021

MISC  DJ – 381/21SURJEET SINGH V/S PNB HFLVARUN KAPOOR24.11.2021 08.11.2021

CS COMM – 4926/21ICICI BANK LTD V/S SALMAN QURESHIBABBAR & ASSOCIATES25.11.2021 25.10.2021

CS COMM – 4925/21HIGH LINE APPARELS V/S UMA SHANKARS B PANDEY 25.11.2021 28.10.2021

CS COMM – 4924/21ICICI BANK LTD V/S SUDHA SACHDEVACHETNA BHALLA25.11.2021 16.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 4923/21ICICI BANK LTD V/S MANSHER SINGH CHETNA BHALLA25.11.2021 16.11.2021

CS COMM – 4922/21ICICI BANK LTD V/S MOHIT SHARMACHETNA BHALLA25.11.2021 16.11.2021

OMP (I) COMM – 1569/21TATA CAPITAL FIN V/S BATTAN CONSTRUCTIONVIKAS SHARMA 26.11.2021 02.02.2021

OMP (I) COMM – 1568/21TATA CAPITAL FIN V/S BATTAN CONSTRUCTIONVIKAS SHARMA 26.11.2021 02.02.2021

CS COMM – 4984/21ICICI BANK LTD V/S GADDIRALA VIVEKBABBAR & ASSOCIATES26.11.2021 25.10.2021

CS COMM – 4983/21ICICI BANK LTD V/S RAKHI SHARMA BABBAR & ASSOCIATES26.11.2021 24.11.2021

CS COMM – 4981/21ICICI BANK LTD V/S ASHAD AHMED SALAUDDINCHETNA BHALLA26.11.2021 16.11.2021

CS COMM – 4978/21ICICI BANK LTD V/S ADITYA SRIVASTAVACHETNA BHALLA26.11.2021 16.11.2021

CS COMM – 4973/21ICICI BANK LTD V/S ZAHEER ABBASBABBAR & ASSOCIATES26.11.2021 24.11.2021

CS COMM – 4972/21ICICI BANK LTD V/S BINDRA TRAVEL LINEDEEPAK KAUSHIK26.11.2021 20.11.2021

CS COMM – 5020/21ICICI BANK LTD V/S AJU HOSPITALITY P LTDALOK KR 27.11.2021 25.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 5040/21ICICI BANK LTD V/S AAZMA SIDDIQUIALOK KR 30.11.2021 25.11.2021

OMP (I) COMM – 1572/21TATA CAPITAL FIN V/S MOHAN VIKAS SHARMA 30.11.2021 16.11.2021

OMP (I) COMM – 1574/21TATA CAPITAL FIN V/S VALLEY CONSTRUCTION CO OPVIKAS SHARMA 30.11.2021 16.11.2021

OMP (I) COMM – 1576/21TATA CAPITAL FIN V/S BATTAN CONSTRUCTIONVIKAS SHARMA 30.11.2021 16.11.2021

OMP (I) COMM – 1583/21HDFC BANK LTD V/S NAUSHAD ALIRANJAN & CO 01.12.2021 ON LINE

OMP (I) COMM – 1584/21HDFC BANK LTD V/S BASMEENARANJAN & CO 01.12.2021 ON LINE

CS COMM – 5057/21MIKESH GOEL V/S NDMCAVINASH KR 01.12.2021 29.11.2021

CS COMM – 5056/21REETA JAIN V/S M/S KRITI PRAKASHAN P LTDADITYA JAIN 01.12.2021 29.11.2021

CS COMM – 5055/21ICICI BANK LTD V/S MANJITDEEPAK KAUSHIK01.12.2021 29.11.2021

CS COMM – 5054/21ICICI BANK LTD V/S PRAGYA UNIYALBABBAR & ASSOCIATES01.12.2021 30.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

CS COMM – 5053/21GYAN SURI V/S ABSA AQUA P LTDS N KHANNA 01.12.2021 16.11.2021

CS COMM – 5052/21ICICI BANK LTD V/S MANJU AGARAWALDEEPAK KAUSHIK01.12.2021 29.11.2021
6 Central

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

25-11-2021 18-11-2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL CS (COMM)/5010/2021

ICICI BANK LTD Vs 
SUBHASH YADAV

CHETNA 
BHALLA(P),

CS (COMM)/4999/2021
ICICI BANK LTD Vs MS 
SWATI AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/4990/2021
ICICI BANK LTD Vs 
TRILOK SRIVASTAVA

CHETNA 
BHALLA(P),

CS (COMM)/4993/2021
ICICI BANK LTD Vs 
BABBAN DEEP KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4987/2021
ICICI BANK LTD Vs 
LALITA PATRA

CHETNA 
BHALLA(P),

CS (COMM)/4990/2021
ICICI BANK LTD Vs 
TRILOK SRIVASTAVA

CHETNA 
BHALLA(P),

CS (COMM)/4993/2021
ICICI BANK LTD Vs 
BABBAN DEEP KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4987/2021
ICICI BANK LTD Vs 
LALITA PATRA

CHETNA 
BHALLA(P),

CS (COMM)/4947/2021
ICICI BANK LTD Vs 
YOGESH RAMCHARAN 
MEENA

CHETNA 
BHALLA(P),
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Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

25-11-2021 18-11-2021

25-11-2021 18-11-2021

23-11-2021 17-11-2021

23-11-2021 17-11-2021

23-11-2021 17-11-2021

17-11-2021

22-11-2021 17-11-2021

22-11-2021 17-11-2021

22-11-2021 17-11-2021

27-11-2021 17-11-2021

27-11-2021 17-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS (COMM)/4948/2021ICICI BANK LTD Vs 
KABO THEISHIM

CHETNA 
BHALLA(P),

CS (COMM)/4949/2021
ICICI BANK LTD Vs 
SALMAN SIRAJ 
SHAIKH

CHETNA 
BHALLA(P),

CS (COMM)/4894/2021
ICICI BANK LTD Vs 
NAGESH PAL AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/4895/2021
ICICI BANK LTD Vs 
ARUN KUMAR AND 
ORS

CHETNA 
BHALLA(P),

CS (COMM)/4897/2021
ICICI BANK LTD Vs 
RAJESH YADAV AND 
ORS

CHETNA 
BHALLA(P),

CS (COMM)/4885/2021
ICICI Bank Vs 
ECHOSOFT 
INFOCOMM PVT LTD

CHETNA 
BHALLA(P),

CS (COMM)/4883/2021

ICICI Bank Vs LR 
SPORTS 
MANAGEMENT PVT 
LTD

CHETNA 
BHALLA(P),

CS (COMM)/4884/2021
ICICI Bank Vs DEERAJ 
SHARMA

CHETNA 
BHALLA(P),

CS (COMM)/5025/2021
ICICI BANK Vs ANIL 
KUMAR

CHETNA 
BHALLA(P),

CS (COMM)/5022/2021
ICICI BANK Vs 
BHAGIRATH SINGH

CHETNA 
BHALLA(P),
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Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

20-11-2021 16-11-2021

27-11-2021 16-11-2021

18-11-2021 16-11-2021

18-11-2021 16-11-2021

27-11-2021 16-11-2021

27-11-2021 16-11-2021

17-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS (COMM)/4854/2021
ICICI Bank Vs BOOK 
MY HOLIDAYS LLP 
AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/5026/2021
ICICI BANK Vs 
ANSHUL JAIN

CHETNA 
BHALLA(P),

CS (COMM)/4821/2021
ICICI Bank Vs RAKESH 
KUMAR JHA

CHETNA 
BHALLA(P),

CS (COMM)/4822/2021
ICICI Bank Vs 
HIMANSHI MAGGO

CHETNA 
BHALLA(P),

CS (COMM)/5023/2021
ICICI BANK Vs VIJAY 
BARI

CHETNA 
BHALLA(P),

CS (COMM)/5024/2021
ICICI BANK Vs 
ABHIJAY SRIVASTAVA

CHETNA 
BHALLA(P),

CS (COMM)/4768/2021
ICICI Bank Vs DEEPALI 
CHAWLA

HEMANT 
GUPTA(P),

CS (COMM)/4940/2021
ICICI BANK Vs 
MANJEET SINGH

CHETNA 
BHALLA(P),

CS (COMM)/4941/2021
ICICI BANK Vs BOB 
ROBERT FERNANDEZ

CHETNA 
BHALLA(P),

CS (COMM)/4939/2021
ICICI BANK Vs 
GURPAL SINGH

CHETNA 
BHALLA(P),

CS (COMM)/4934/2021
ICICI BANK Vs 
MAHESH CHAND

CHETNA 
BHALLA(P),
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Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

25-11-2021 16-11-2021

25-11-2021 16-11-2021

16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

10-11-2021 16-11-2021

10-11-2021 16-11-2021

17-11-2021 16-11-2021

17-11-2021 16-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS (COMM)/4938/2021ICICI BANK Vs 
SHIVANI

CHETNA 
BHALLA(P),

CS (COMM)/4937/2021
ICICI BANK Vs 
MANNAT KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4709/2021
ICICI BANK LTD Vs 
GAURAV GUPTA

CHETNA 
BHALLA(P),

CS (COMM)/4708/2021
ICICI BANK LTD Vs 
SACHIN KUMAR AND 
ORS

CHETNA 
BHALLA(P),

CS (COMM)/4710/2021
ICICI BANK LTD Vs 
ROHIT KUMAR YADAV

CHETNA 
BHALLA(P),

CS (COMM)/4706/2021
ICICI BANK LTD Vs 
RAJAT KUMAR ARORA

CHETNA 
BHALLA(P),

CS (COMM)/4645/2021
ICICI BANK LIMITED 
Vs ANURAG SHARMA

CHETNA 
BHALLA(P),

CS (COMM)/4642/2021
ICICI BANK LIMITED 
Vs PAPPU

CHETNA 
BHALLA(P),

CS (COMM)/4786/2021
ICICI BANK Vs 
PRASHANT SHARMA

CHETNA 
BHALLA(P),

CS (COMM)/4782/2021
ICICI BANK Vs 
NAGESH KUMAR

CHETNA 
BHALLA(P),
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Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

17-11-2021 16-11-2021

7 West NIL

8 West NIL

9 NEW DELHI

CS(COMM)/458/2021 SH. ANUPAM SINGH01.11.2021 09.06.2021

CS(COMM)/459/2021 SH. ANUPAM SINGH01.11.2021 09.06.2021

CS(COMM)/460/2021 SH. ANUPAM SINGH01.11.2021 09.06.2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS (COMM)/4798/2021ICICI BANK Vs PANKAJ 
NAGAR

CHETNA 
BHALLA(P),

SH. DINESH BHATT 
, DJ (COMMERCIAL 
COURT)-01

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

DE LAGE LANDEN 
FINANCIAL VS. 
SHAMASU

DE LAGE LANDEN 
FINANCIAL  VS. 
GAGANDEEP  SINGH

DE LAGE LANDEN 
FINANCIAL  VS. 
DEENDAR KHAN

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

CS(COMM)/461/2021 01.11.2021 09.06.2021

CS(COMM)/471/2021 02.11.2021 25.10.2021

CS(COMM)/491/2021 SH. PANKAJ KUMAR10.11.2021 13.04.2021

CS(COMM)/492/2021 10.11.2021 13.04.2021

CS(COMM)/476/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

DE LAGE LANDEN 
FINANCIAL VS. NABAB 
 KHAN

SH. ANUPAM 
SINGH

SKYWAYS AIR 
SERVICES PVT. LTD. 
VS. LOGISTICS 
LINKAGE INDIA PVT. 
LTD.

SH. ABHISHEK 
KUMAR

DE LAGE LANDEN 
FINANCIAL SERVICES 
VS. ASHOK KUMAR 
GURJAR

DE LAGE LANDEN 
FINANCIAL VS. AFSAR 
ALI

SH. PANKAJ 
KUMAR

DE LAGE LANDEN 
FINANCIAL  VS. 
CHANDRASHEKHAR 
RAY



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

CS(COMM)/477/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

CS(COMM)/478/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

CS(COMM)/479/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

CS(COMM)/480/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

CS(COMM)/481/2021 SH. ANUPAM SINGH09.11.2021 09.06.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

DE LAGE LANDEN 
FINANCIAL 
VS.RAVINDRA SINGH

DE LAGE LANDEN 
FINANCIAL VS. 
HAKAM

DE LAGE LANDEN 
FINANCIAL VS. 
JAGADISH PRASAD

DE LAGE LANDEN 
FINANCIAL VS. 
GURMEET KAUR

DE LAGE LANDEN 
FINANCIAL VS. SAMAY 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

CS(COMM)/502/2021 SH. PRAKHAR BHATNAGAR12.11.2021 19.10.2021

CS(COMM)/506/2021 SH. PANKAJ KUMAR15.11.2021 13.04.2021

CS(COMM)/507/2021 SH. PANKAJ KUMAR15.11.2021 13.04.2021

EX/252/2021 SH. MANISH KAUSHIK24.11.2021 15.11.2021

CS(COMM)/535/2021 SH. NIKUJ VERMA 27.11.2021 24.11.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

PRABHAKAR 
PRIYADARSHI VS. 
CHANAKYA ACADEMY 
FOR EDUCATION AND 
TRAINING PVT. LTD.

DE LAGE LANDEN 
FINANCIAL VS. 
RAMESH KUMAR

DE LAGE LANDEN 
FINANCIAL VS. PAPPU

M/S KINGHS 
FURNISHING AND 
SAFE CO VS. M/S 
FRONTIER SALES 
CORPORATION

M/S KOHLI ONE 
HOUSING AND 
DEVELOPMENT PVT. 
LTD. VS. M/S SALUJA 
CONSTRUCTION 
COMPANY LTD.



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

CS(COMM)/536/2021 SH. NIKUJ VERMA 27.11.2021 24.11.2021

CS(COMM)/537/2021 SUSHIL KUMAR RAI27.11.2021 08.11.2021

10 NEW DELHI

01.11.2021 07.07.2021

01.11.2021 09.06.2021

01.11.2021 09.06.2021

01.11.2021 09.06.2021

01.11.2021 09.06.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

M/S KOHLI ONE 
HOUSING AND 
DEVELOPMENT PVT. 
LTD. VS. M/S SALUJA 
CONSTRUCTION 
COMPANY LTD.

CANARA BANK VS. 
M/S DAKSH 
CAKESTHROUGH 
PROP. MR. PRAKASH 
BHATT

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
469/21

PUNJAB NATIONAL 
BANK VS. GUPSUP 

COMMUNICATIONS

SH. PRAVEEN 
DALAL

CS-COMM-
465/2021

DLL FIN. SERVICES 
PVT LTD VS. LEKHRAJ 

AND ANR.

SH. ANUP 
SINGH

CS-COMM-
518/2021

DLL FIN. SERVICES 
PVT LTD VS. PRADEEP 

KR. AND ANR

SH. ANUP 
SINGH

CS-COMM-
466/2021

DLL FIN. SERVICES 
PVT LTD VS. KARAN 

AND ANR.

SH. ANUP 
SINGH

CS-COMM-
470/2021

DLL FIN. SERVICES 
PVT LTD. VS. MR. 

VIJENDERA AND ANR.

SH. ANUP 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

01.11.2021 09.06.2021

09.11.2021 31.08.2021

09.11.2021 09.06.2021

09.11.2021 09.06.2021

09.11.2021 09.06.2021

09.11.2021 25.10.2021

09.11.2021 09.06.2021

15.11.2021 13.04.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS-COMM-
468/2021

DLL FIN. SERVICES 
PVT. LTD. VS. SYAM 

LAL AND ANR.

SH. ANUP 
SINGH

COUNTER 
CLAIM-
36/2021

CARE LABORATORYS 
AND MEDICAL 

SUPPLIES & ORS.

SH. ANUP 
SINGH

CS-COMM-
484/2021

DLL FIN. SERVICE 
INDIA PVT LTD. VS. 
BRAJENDRA AND 

ANR.

SH. ANUP 
SINGH

CS-COMM-
485/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

JAGDEEP SINGH

SH. ANUP 
SINGH

CS-COMM-
483/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

VIJAY SINGH

SH. ANUP 
SINGH

CS (COMM.) 
482/21

PUNJAB AND SIND 
BANK VS. 

DHARMENDRA 
KUMAR AND ORS

MS. JYOTI 
RAJSHREE

CS-COMM-
486/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

KISHORI SINGH AND 
ANR.

SH. ANUP 
SINGH

CS-COMM-
467/2021

DLL FIN. SERVICES 
PVT. LTD. VS. 

PRADEEP KUMAR

SH. PANKAJ 
KUMR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

15.11.2021 13.04.2021

02.11.2021 29.10.2021

10.11.2021 13.04.2021

10.11.2021 13.04.2021

10.11.2021 13.04.2021

10.11.2021 13.04.2021

10.11.2021 13.04.2021

10.11.2021 13.04.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS-COMM-
517/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

POORAN SINGH

SH. PANKAJ 
KUMR

OMP-
COMM-

104/2021

CHANDERSHEKHAR 
SINGH VS. AXIS BANK 

LTD.

SH. PANKAJ 
KUMR

CS-COMM-
498/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

LAL BAHADUR SINGH

SH. PANKAJ 
KUMR

CS-COMM-
501/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

HURMAT

SH. PANKAJ 
KUMR

CS-COMM-
496/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 
HIRU DEVI GURJAR

SH. PANKAJ 
KUMR

CS-COMM-
497/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

ASAGAR

SH. PANKAJ 
KUMR

CS-COMM-
495/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

AJAYAB SINGH

SH. PANKAJ 
KUMR

CS-COMM-
499/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

DILBAG

SH. PANKAJ 
KUMR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

10.11.2021 13.04.2021

10.11.2021 13.04.2021

15.11.2021 13.04.2021

15.11.2021 13.04.2021

15.11.2021 13.04.2021

15.11.2021 13.04.2021

15.11.2021 13.04.2021

15.11.2021 13.04.2021

CS-COMM-520/2021 16.11.2021 13.08.2020

CS (COMM.) 520/21 16.11.2021 12.04.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS-COMM-
500/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

HASAM

SH. PANKAJ 
KUMR

CS-COMM-
494/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
SARVESH KUMAR

SH. PANKAJ 
KUMR

CS-COMM-
516/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

SAMAY DEEN

SH. PANKAJ 
KUMR

CS-COMM-
515/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

RAJESH

SH. PANKAJ 
KUMR

CS-COMM-
512/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

SAHZADE ALAM

SH. PANKAJ 
KUMR

CS-COMM-
513/2021

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 

TILAK SINGH

SH. PANKAJ 
KUMR

CS-COMM-
519/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

HANIF KHAN

SH. PANKAJ 
KUMR

OMP(I)COM
M-196/2021

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 

NIJAMMUDDIN SHAIK

SH. PANKAJ 
KUMR

SANDEEP KUMAR VS. 
AU SAMALL
 FIN. BANK LTD.

SH. 
SATYAKAM 

SAINI
BALAJI ACTION 
BUILDWELL PVT LTD. 
VS.
 LOGIX 
INFRASTRUCTURE 
PVT LTD.

SH. 
ABHISHEK 
HERJIKA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

CS (COMM.) 528/21 23.11.2021 16.11.2021

OMP I (COMM.) 198/21 24.11.2021 02.11.2021

MISC. DJ- 104/21 24.11.2021 28.07.2021

CS-COMM-539/2021 27.11.2021 08.11.2021

CS-COMM-540/2021 27.11.2021 18.11.2021

CS (COMM.) 542/21 30.11.2021 05.11.2021
11 NEW DELHI

01-11-2021 07-07-2021

01-11-2021 09-06-2021

01-11-2021 09-06-2021

02-11-2021 30-10-2021

08-11-2021 07-07-2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

BLUE STAR LTD.  VS.  
V-LIFE RETAIL
 PVT. LTD.

SH. 
SIDDHARTH 

SHANKAR 
DEV

HERO FINCORP.LTD. 
VS. MARGDARSHAK 
FIN. SERVICES LTD.

SH. AJAY 
KOHLI

PROGRESIVE LCD 
VISION PVT. LTD. VS. 
SHRI AJAY TANWAR 
AND ANR.

K. SUNIL & 
ASSOCIATES

CANARA BANK VS. 
RISHAB ENTERPRISES

SH. SUNIL 
KUMR RAI

CANARA BANK VS. 
SANJEEV KUMAR

SH. RAJEEV 
RANJAN

ALLIED AVIATION 
PVT. LTD. VS. 
SUCHISMITA 
MOHANTY FOR 
30.11.2021

SH. SHIVAM 
SHARMA

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/46
2/2021

PUNJAB NATIONAL 
BANK Vs M/S 
NISHANT PUSTAK 
BHANDAR

RAJIV 
DALAL(P),

CS 
(COMM)/46
4/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
VIRENDRA

ANUPAM 
SINGH(P),

CS 
(COMM)/46
3/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAM SINGH

ANUPAM 
SINGH(P),

OMP 
(COMM)/10
3/2021

UNION OF INDIA Vs 
M/S DILBAGH SINGH

VINOD KUMAR 
RAI(P),

CS 
(COMM)/47
2/2021

SUN AVIATION 
PRIVATE LIMITED Vs 
A K ENTERPRISES 
AND ANR

SATYKAM 
SAINI(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

09-11-2021 02-11-2021

09-11-2021 09-06-2021

09-11-2021 09-06-2021

09-11-2021 09-06-2021

10-11-2021 02-11-2021

10-11-2021 22-10-2021

10-11-2021 04-10-2021

10-11-2021 13-04-2021

10-11-2021 13-04-2021

10-11-2021 13-04-2021

12-11-2021 22-10-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP 
(COMM)/10
5/2021

NEW DELHI 
MUNICIPAL COUNCIL 
Vs NARESH KUMAR 
GUPTA AND CO LTD

NILESH 
SAWHNEY(P),

CS 
(COMM)/47
3/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
BHAG SINGH

ANUPAM 
SINGH(P),

CS 
(COMM)/47
5/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
GOPALA and ors

ANUPAM 
SINGH(P),

CS 
(COMM)/47
4/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SHYAM

ANUPAM 
SINGH(P),

Counter 
Claim/37/20
21

JEETCHIBBER 
(DECEASED) AND 
ANOTHER Vs OIL AND 
NATURAL GAS 
CORPORATION LTD

SONAM 
SHARMA(P),

CS 
(COMM)/49
0/2021

MS KASHMIRA GUPTA 
@ KASHMIRA DALMIA 
Vs MR RAJESH 
TOSHNIWAL

ROBIN SINGH 
SIROHI(P),

CS 
(COMM)/48
9/2021

SHRI GANESH PAPER 
TRADING CO Vs 
GORAYA STRAW 
BOARD MILLS PVT 
LTD

Ajay Kumar(P),

CS 
(COMM)/48
8/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
LALAN PRASAD

PANKAJ 
KUMAR(P),

CS 
(COMM)/49
3/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SUSHEEL KUMAR 
SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/48
7/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
LAXMINARAYAN

PANKAJ 
KUMAR(P),

CS 
(COMM)/50
3/2021

SDR TECHNOLOGIES 
Vs UNION OF INDIA

DEEPAK 
MEHRA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

12-11-2021 05-11-2021

12-11-2021 10-11-2021

15-11-2021 13-04-2021

15-11-2021 10-09-2021

15-11-2021 10-09-2021

15-11-2021 10-11-2021

16-11-2021 09-11-2021

16-11-2021 12-11-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/50
4/2021

BEE SEA AIR 
SERVICES I PVT LTD 
Vs UDF EXPRESS PVT 
LTD

SHIVAM 
SHARMA(P),

CS 
(COMM)/50
5/2021

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/50
8/2021

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SATTAR

PANKAJ 
KUMAR(P),

Counter 
Claim/38/20
21

M/S SUNRIS FREIGHT 
FORWARDERS PVT 
LTD Vs M/S GLOBAL 
STONES PVT LTD

HARISH KUMAR 
TRIPATHI(P),

Counter 
Claim/39/20
21

M/S SUNRISE 
FREIGHT 
FORWARDERS PVT 
LTD Vs M/S GLOBAL 
STONES PVT LTD

HARISH KUMAR 
TRIPATHI(P),

CS 
(COMM)/50
9/2021

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/51
0/2021

HT MEDIA LTD Vs 
ADUNIVERSE MEDIA 
LLP

MADHUR 
DHINGRA(P),

OMP 
(COMM)/11
0/2021

JAGDISH KAUR AND 
ORS Vs JASBIR SINGH 
SANDHU

BHARAT 
BERIWAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

18-11-2021 01-11-2021

22-11-2021 18-11-2021

23-11-2021 20-09-2021

24-11-2021 01-09-2021

DESH RAJ(P), 25-11-2021 20-11-2021

26-11-2021 20-11-2021

27-11-2021 23-11-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/52
4/2021

MOHIT CHAUDHARY 
Vs TATA AIG GENERAL 
INSURANCE COLTD

DINESH KUMAR 
SHARMA(P),

OMP 
(COMM)/113
/2021

NEELKANTH TANDON 
Vs AXIS BANK LTD

Himanshu 
Pathak(P),

CS 
(COMM)/52
7/2021

SHRI ANDREAS SINGH 
WADHWA Vs 
NATIONAL TEXTILE 
CORPORATION LTD

S C Singhal(P),

CS 
(COMM)/52
9/2021

M/S VALUE FREIGHT 
DELHI PVT LTD Vs 
MAGNUM AVIATION 
PVT LTD

KUMAR VIVEK 
VIBHU(P),

CS 
(COMM)/53
0/2021

M S VIPIN PRINT 
SERVICES PVT LTD Vs 
MR CHITLUR ARJUN

CS 
(COMM)/53
4/2021

BATA INDIA LIMITED 
Vs MITTAL FOOTCARE 
INDIA

Shashi Pratap 
Ojha(P),

CS 
(COMM)/53
8/2021

THOMSON PRESS (I) 
LTD Vs SATYA PAL 
PUNSHI

PRAVEEN 
BHATIA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 SOUTH

26.11.2021 12.10.2021

13 SOUTH

26.11.2021 12.10.2021

14 SOUTH-EAST

20-11-2021 --

02-11-2021 --

02-11-2021 --

A(P), 01-11-2021 --

01-11-2021 --

02-11-2021 --

SH. PREM KUMAR 
BHARTWAL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS(COMM)/
382/2021

Habibs Co,smetic Pvt 
Ltd Vs. Hobibs Unisex 
Hair & Beauty Studio & 

Ors. 

Simranjeet Singh

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM)/
382/2021

Habibs Co,smetic Pvt 
Ltd Vs. Hobibs Unisex 
Hair & Beauty Studio & 

Ors. 

Simranjeet Singh

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT CS 

(COMM)/50
5/2021

SUVI EXPORTS LLP Vs 
BEE ESS DESIGNS

VISHAL 
GARG(P),

CS 
(COMM)/50

4/2021

SHABAB ALAM Vs 
SANTOSH GOPAL 

PARSHURAM

Ahmad 
Waseem(P),

CS 
(COMM)/50

6/2021

STATE BANK OF INDIA 
Vs SH NARENDER 

KUMAR S/O SH 
RAMESH CHAND

DHARMENDRA 
SINGH(P),

CS 
(COMM)/50

7/2021
STATE BANK OF INDIA 

Vs OMVIR SINGH

CS 
(COMM)/51

3/2021

ABHISHEK KUMAR Vs 
MG MOBILE INDIA 

PVT LTD
Gautam 

Swarup(P),

CS 
(COMM)/52

6/2021

MS PREM 
CHAUDHERY 

ASSOCIATES Vs M/S 
SWAYAM SIDDHA 
SIDDHANT SEWAA 

VAM SHIKSHA SAMITI 
S6

GAURAV 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

14 SOUTH-EAST

p(P), 02-11-2021 --

ANKIT(P), 10-11-2021 --

11-11-2021 --

12-11-2021 --

11-11-2021 --

11-11-2021 --

11-11-2021 --

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

CS 
(COMM)/52

5/2021

THE JAMMU AND 
KASHMIR BANK LTD 
Vs SHAMIM AKHTER

CS 
(COMM)/52

7/2021

SPS ENERPROS INDIA 
PRIVATE LIMITED Vs 

CHETAK 
ENTERPRISES 

LIMITED

CS 
(COMM)/52

3/2021

PUNJAB NATIONAL 
BANK Vs MRS RENU 

SARIN
RAMAN 

TOMAR(P),

CS 
(COMM)/52

2/2021
PUNJAB NATIONAL 

BANK Vs RENU SARIN
RAMAN 

TOMAR(P),

CS 
(COMM)/52

0/2021
PUNJAB NATIONAL 

BANK Vs RENU SARIN
RAMAN 

TOMAR(P),

CS 
(COMM)/52

8/2021

M/S CLAUDE BRAND 
RETAIL SOLUTION 

PVTLTD Vs M/S 
SHRISHTI 

INFRASTRUCTURE 
CORPORATION LTD

ANJALI 
NEHRA(P),

CS 
(COMM)/51

8/2021

SH PUNEET GUPTA Vs 
MS VINSURA 

VENTURE
KULWANT 
KAUR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

14 SOUTH-EAST

11-11-2021 --

17-11-2021 --

16-11-2021 --

20-11-2021 --

17-11-2021 --

17-11-2021 --

17-11-2021 --

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

CS 
(COMM)/53

4/2021

AYZO 
INTERNATIONAL PVT 
LTD Vs MR MITHLESH 

SINGH PROP M/S 
SIDDHARTH 

TECHNOCRAT
Sudhanshu 
Madan(P),

CS 
(COMM)/53

7/2021

SATYA PARKASH AND 
BROTHERS PRIVATE 

LTD Vs SOUTH DELHI 
MUNICIPAL 

CORPORATION 
THROUGH ITS 

EXECUTIVE 
ENGINEER PR II

ASEEM 
MEHROTRA(P),

CS 
(COMM)/53

6/2021

SATYA PARKASH AND 
BROTHERS PRIVATE 

LTD Vs SOUTH DELHI 
MUNICIPAL 

CORPORATION 
THROUGH ITS 

EXECUTIVE 
ENGINEER PR II

ASEEM 
MEHROTRA(P),

CS 
(COMM)/53

5/2021

SATYA PARKASH AND 
BROTHERS PRIVATE 

LTD Vs SOUTH DELHI 
MUNICIPAL 

CORPORATION 
THROUGH 

EXECUTIVE 
ENGINEER PROJECT 

II
ASEEM 

MEHROTRA(P),

CS 
(COMM)/52

9/2021

IMPEX SERVICES 
INDIA PVT LTD Vs 

RAVI KROLIYA
SHIVAM 

SHARMA(P),

CS 
(COMM)/56

8/2021

RAJESH KUNAL 
KESHRI Vs SMC 
COMTRADE LTD

SURENDRA 
KUMAR 

SRIVASTAVA(P),

CS 
(COMM)/53

2/2021

AVOOK GLOBAL 
LIMITED Vs M/S 

TEUCRIUM NETWORK 
INFORMATION PVT 

LTD
Yash 

Chaturvedi(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

14 SOUTH-EAST

18-11-2021 --

20-11-2021 --

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

CS 
(COMM)/53

3/2021

AVOOK GLOBAL 
LIMITED Vs M/S VIPIN 

IMPORTS PVT LTD
Yash 

Chaturvedi(P),

CS 
(COMM)/53

0/2021

M S MASHEL 
ELECTRIC Vs RITAJYA 
INDUSTRIES PRIVATE 

LTD
JATIN 

KAPUR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

NIL
16 EAST 18-11-2021 13-11-2021

17 North-East

08.11.2021

08.11.2021

11.11.2021

11.11.2021

17.11.2021

VIRU PAL 17.11.2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI
SH. SANJAY 
SHARMA-I

CS (COMM) 
211/21

CANERA BANK VS A.K. 
MISHRA @ 

AWADHESH KUMAR 
MISHRA

MANOJ KR. 
ARORA

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021) C.S. 

(COMM) 
-68/2021

M/S NARSING DECOR 
VS M/S S.S. STEEL 
FABRICATORS & 
CONTRACTORS 
(COUNTER CLAIM)

ANAND 
DUGGAL

COURT FEES 
FILE OFFLINE 
ON 01.11.2021

OMP 
(COMM)- 
03/2021

ANKIT GUPTA VS M/S 
D.C.B BANK LIMITED 
& ANR.

RAMA 
SHANKAR 

COURT FEES 
NOT FILED

C.S.
(COMM)-
69/2021

M/S KALA KAMLA 
CHITS PVT LTD VS 
MR.RAJ KUAR SINGH 
AND  ORS

MINAKSHI 
GOYAL

COURT FEES 
FILE OFFLINE  
ON02.11.2021

C.S.
(COMM)-
70/2021

VIPIN BAJAJ AND  
ANR.  VS MOHAMMAD 
JAVED AND  ORS.

GAURAV 
KUMAR

COURT FEES 
FILE OFFLINE 
ON 21.10.2021

C.S. 
(COMM) 
-71/2021

MR. AFSAR KHAN VS 
MR. SANTOSH

RAHUL 
ROHTAGI

COURT FEES 
FILE  OFFLINE 
11.11.2021

EX 
-155/2021

KOTAK MAHINDRA 
BANK LTD. VS SWETA

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-153/2021 16.11.2021

20.11.2021

20.11.2021

20.11.2021

20.11.2021

20.11.2021

20.11.2021

20.11.2021

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

M/S IIFL FINANCE 
LTD V/S M/S RAGHAV 
COLOUR SCAN

VIBHOR 
MATHUR

COURT FEES 
NOT  FILED

OMP 
(COMM)- 
24/2021

HDB FINANCIAL  
SERVICES LTD VS 
ARSHAD KHAN

RAHUL 
BHARDWAJ

COURT FEES 
NOT  FILED

OMP 
(COMM)- 
25/2021

HDB  FINANACIAL 
SERVICES LTD VS 
MANDEEP

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
26/2021

HDB  FINANACIAL 
SERVICES LTD VS 
PAWAN KUMAR

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED 

OMP 
(COMM)- 
27/2021

HDB  FINANACIAL 
SERVICES LTD VS 
KAPIL S

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
28/2021

HDB  FINANACIAL 
SERVICES LTD VS 
MUKESH T

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
29/2021

HDB  FINANACIAL 
SERVICES LTD VS 
VINOD  KUMAR

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
30/2021

HDB  FINANACIAL 
SERVICES LTD VS 
MANJEET KUMAR

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

20.11.2021

20.11.2021

RAHUL BHARDWAJ20.11.2021

NAVED AZAM

20.11.2021

VIJAY PRAKASH 22.11.2021

UJJWAL KUMAR24.11.2021

UJJWAL KUMAR24.11.2021

24.11.2021

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

OMP 
(COMM)- 
31/2021

HDB  FINANACIAL 
SERVICES LTD VS 
KRISHAN DAYAMA

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
32/2021

HDB  FINANACIAL 
SERVICES LTD VS 
PARAMBIR

RAHUL 
BHARDWAJ

COURT FEES 
NOT FILED

OMP 
(COMM)- 
33/2021

HDB  FINANACIAL 
SERVICES LTD VS 
PARAMBIR

COURT FEES 
NOT FILED

C.S. 
(COMM) 
-72/2021

MOHD SHAMIM AND 
AMBIKA TRADERS

COURT FEES 
FILE  OFFLINE 
16.11.2021

C.S. 
(COMM) 
-73/2021

STATE BANK OF  
INDIA  VS VIKAS 
KUMAR

COURT FEES 
FILE  OFFLINE 
08.11.2021

C.S. 
(COMM) 
-74/2021

PUNJAB NATIONAL  
BANK VS MR. CHETAN 
GIRI

COURT FEES 
FILE OFFLINE 
ON 18.02.2021

C.S. 
(COMM) 
-75/2021

PUNJAB NATIONAL  
BANK VS MR. AJEET 
KUMAR SRIVASTAVA

COURT FEES 
FILE  OFFLINE 
18.02.2021

C.S. 
(COMM) 
-76/2021

M/S CENTURY  
WORLD VS M/S I.S. 
PLYWOOD & 
ENTERPRISES & ORS.

ANMOL 
CHADHA

COURT FEES 
FILE  OFFLINE 
20.11.2021



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

24.11.2021

24.11.2021

24.11.2021 COURT FEES NOT  FILED

24.11.2021

26.11.2021

26.11.2021

MUKESH GARG 29.11.2021

EX-161/2021 M/S AAR KAY FIN LEASE PVT LTD VS MR. JALALUDDIN AND OTHER29.11.2021

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

EX 
-156/2021

M/S   INDIA INFOLINE 
FINANCE LTD. VS LAL 
MAN

RAGHAV 
RANJAN  
SHRIVASTAVA

COURT FEES 
NOT  FILED

EX 
-157/2021

M/S INDIA INFOLINE 
FINANCE LTD VS 
KARAN SHARMA

RAGHAV 
RANJAN 
SHRIVASTAVA

COURT FEES 
NOT  FILED

EX 
-158/2021

M/S INDIA INFOLINE 
FINANCE LTD VS M/S 
SHRI SAI

RAGHAV 
RANJAN 
SHRIVASTAVA

EX 
-159/2021

M/S INDIA INFOLINE 
FINANCE LTD VS 
MOHD. ZAHID SAIFI 
AND ORS.

RAGHAV 
RANJAN  
SHRIVASTAVA

COURT FEES 
NOT  FILED

OMP 
(COMM)- 
04/2021

ZIAUDDIN ANSARI & 
ORS VS M/S MATSYA 
FINCAP PVT. LTD.

HIMALAYA 
GUPTA

COURT FEES 
NOT  FILED

EX – 
160/2021

DEWAN HOUSING 
FINANCE 
CORPORATION LTD. 
VS GEETA WAHI AND 
OTHERS

ASHISH 
AGGARWAL

COURT FEES 
NOT FILED

C.S.
(COMM)-
77/2021

M/S JMD INDUSTRIES 
VS M/S  RUP EXPORTS

COURT FEES 
FILE OFFLINE 
ON 19.04.2021

COURT FEES 
NOT  FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

CS (COMM)/440/2021M/S PRISM BOOKS AND EDUCATIONAL SUPPLIER Vs M/S TITOO STATIONERYASHWANI KUMAR(P),02-11-2021 28-10-2021

CS (COMM)/441/2021M/S ARIHANT TRADERS Vs M/S ARORA LIFESTYLEYASH KUMAR RAJPUT(P),02-11-2021 02-11-2021

CS (COMM)/460/2021ANUJ GOEL AND ANR Vs KRISHAN LAL SAPRAPIYUSH GUPTA(P),08-11-2021 08-11-2021

CS (COMM)/442/2021LEAYAN GLOBAL PVT LTD Vs ASHOK KUMAR (JOHN DOE ) AND ANRANIL KUMAR SAHU(P),08-11-2021 08-11-2021

CS (COMM)/445/2021M/S SANMATI ENTERPRISES Vs DEE KAY ELECTRICALSASHOK KUMAR AGGARWAL(P),09-11-2021 07-11-2021

CS (COMM)/447/2021NAHAR TEXTILES THROUGH VIKASH Vs AVS ENTERPRISES THROUGH SANJEEV09-11-2021 09-11-2021

CS (COMM)/448/2021CENTRAL BANK OF INAIDA Vs SARMESH DEVI AND ORSMANOJ KUMAR ARORA(P),09-11-2021 09-11-2021

CS (COMM)/453/2021M/S GANPATI DENIM Vs M/S GARG TEXTILES AND ORSKSHITIJ MUDGAL(P),09-11-2021 09-11-2021

CS (COMM)/446/2021MRS SURINDER KAUR VERMA Vs M/S PARSVANATH DEVELOPERS LTD AND ORSUDIT GOYAL(P), 09-11-2021 09-11-2021

MS. NIVEDITA ANIL 
SHARMA

Pranay Jain(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

CS (COMM)/451/2021HARYANA ENTERPRISES Vs MAHIPAL APPARELS AND ANRANKIT GUPTA(P),10-11-2021 8-11-2021

CS (COMM)/457/2021HALDIRAM INDIA PRIVATE LIMITED Vs S K FOODS AND BEVERAGESSANJEEV SINGH(P),15-11-2021 15-11-2021

CS (COMM)/459/2021M/S R P G EQUIPMENT PVT LTD Vs BHASKAR PANDEYAMIT SHERAWAT(P),16-11-2021 13-11-2021

CS (COMM)/462/2021PRATAP SINGH Vs EAST DELHI MUNICIPAL CORPORATIONC P TYAGI(P), 17-11-2021 17-11-2021

CS (COMM)/461/2021M/S JAI DURGA TRADERS PVT LTD Vs UMRA CREATIIONSADITYA JAIN(P), 17-11-2021 17-11-2021

CS (COMM)/464/2021SH VIDUR MALIK Vs DELHI NAGRIK SEHKARI BANK LTD THROUGH CHAIRMANGANESH KUMAR(P),18-11-2021 18-11-2021

CS (COMM)/466/2021STATE BANK OF INDIA Vs INDUSUBODH KUMAR SINGH(P),18-11-2021 17-11-2021

CS (COMM)/474/2021SHASHI DUTTA AND ANR Vs PARSVNATH DEVELOPERS LTDH S SHARMA(P), 20-11-2021 20-11-2021

CS (COMM)/475/2021SUPER SALES CORPORATION Vs KESHAV HOSIERYVARUN KUMAR GARG(P),20-11-2021 18-11-2021

MS. NIVEDITA ANIL 
SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

CS (COMM)/476/2021R N INDUSTRIES Vs SHALABH GUPTAVIPIN ARORA(P),20-11-2021 20-11-2021

CS (COMM)/477/2021R N INDUSTRIES Vs SUNIL KUMAR KHEMKHAVIPIN ARORA(P),20-11-2021 18-11-2021

CS (COMM)/478/2021MANOJ SHARMA Vs FEMINAS NAKSHTRANEELAM KUMARI MALIK(P),20-11-2021 20-11-2021

CS (COMM)/484/2021BANK OF BARODA Vs M/S ARUN COLLECTION AND OTHERSRAJNISH KR. BANYAL(P),23-11-2021 19-11-2021

CS (COMM)/487/2021SMT KIRAN GUPTA - SENIOR CITIZEN Vs SH VIRENDER SINGHKUNWER PAL SINGH(P),23-11-2021 23-11-2021

CS (COMM)/490/2021M/S OP AND SONS TRADERS PVT LTD Vs ASIFRAMA SHARMA(P),26-11-2021 26-11-2021

CS (COMM)/497/2021RAM LAKHAN Vs ARPIT KUMAR MITTALHEMANT GOEL(P),29-11-2021 20-11-2021

CS (COMM)/498/2021RAM LAKHAN Vs VINESH SINGHALHEMANT GOEL(P),29-11-2021 20-11-2021
19 SHAHDARA

CS (COMM)/444/2021M/S SANMATI ENTERPRISES Vs CHINTAMANI SHARMA AND SONSANKIT GUPTA(P),08-11-2021 01-11-2021

MS. NIVEDITA ANIL 
SHARMA

MS. SUKHVINDER 
KAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

CS (COMM)/443/2021PUNJAB AND SIND BANK Vs ANOOP KUMAR SHARMA AND ANRANSHU SHUKLA(P),08-11-2021 30-10-2021

CS (COMM)/449/2021M/S C I INDUSTRIES Vs SURINDER KHURANA AND ANRSUDHIR KUMAR(P),10-11-2021 02-11-2021

CS (COMM)/452/2021M/S SADASHIV ENTERPRISES Vs MOUNTAIN STEEL PVT LTDAADIL SINGH BOPARAI(P),11-11-2021 08-11-2021

CS (COMM)/456/2021HEMANT KUMAR Vs PAWANJ P SHARMA(P), 15-11-2021 9-11-2021

CS (COMM)/455/2021JAFFCON ENTERPRISES Vs LAXMI ENTERPRISESSAKSHI KAUL(P),15-11-2021 10-11-2021

CS (COMM)/454/2021HALDIRAM INDIA PRIVATE LIMITED Vs RITZ INFRATECH PVT LTDSANJEEV SINGH(P),15-11-2021 9-11-2021

CS (COMM)/458/2021M/S S A ENGINEERING COMPANY Vs GREENBERRY FOILS INDIA LIMITEDSUDHIR KUMAR SHARMA(P),16-11-2021 9—11-2021

MS. SUKHVINDER 
KAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

CS (COMM)/463/2021SUDESH KUMAR Vs EAST DELHI MUNICIPAL CORPORATIONC P TYAGI(P), 17-11-2021 11-11-2021

CS (COMM)/465/2021USHA FINANCIAL SERVICES PVT LTD Vs FUTUREAGE INDIA MICRO CREDIT SERVICE AND ORSTARUN AGGARWAL(P),18-11-2021 15-11-2021

CS (COMM)/467/2021STATE BANK OF INDIA Vs V P SPORTS COMPANY AND ANRSUBODH KUMAR SINGH(P),18-11-2021 15-11-2021

CS (COMM)/469/2021STATE BANK OF INDIA Vs ANAND PRAKASH ARYASUBODH KUMAR SINGH(P),18-11-2021 15-11-2021

CS (COMM)/468/2021STATE BANK OF INDIA Vs MOHD IQRARSUBODH KUMAR SINGH(P),18-11-2021 15-11-2021

CS (COMM)/470/2021M/S EASY TRIP PLANNERS LTD Vs FLY HI TRAVELLING SOLUTION AND ANRKUSHAGRA BANSAL(P),18-11-2021 12-11-2021

CS (COMM)/471/2021PRADEEP KHANDELWAL Vs VINOD KUMAR AGGARWALPULKIT JAIN(P), 18-11-2021 12-11-2021

MS. SUKHVINDER 
KAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

CS (COMM)/472/2021VATSAL MITTAL Vs LALAN KUMAR MISHRAVINAY KUMAR(P),20-11-2021 17-11-2021

CS (COMM)/473/2021BANK OF BARODA Vs ASHISH JAINM D JOSHI(P), 20-11-2021 16-11-2021

CS (COMM)/479/2021LION FABRICS PVT LTD Vs SRI SRINNIVA GARMJENT AND ANRAMIT GUPTA(P), 22-11-2021 17-11-2021

CS (COMM)/483/2021EASY TRIP PLANNERS LTD Vs LALITENDU PAIKARAYKUSHAGRA BANSAL(P),23-11-2021 15-11-2021

CS (COMM)/482/2021BANK OF BARODA Vs HARISH SEHGAL AND ORSRAJNISH KUMAR BANYAL(P),23-11-2021 16-11-2021

CS (COMM)/481/2021BANK OF BARODA Vs HARISH SEHGAL AND ORSRAJNISH KR. BANYAL(P),23-11-2021 18-11-2021

CS (COMM)/480/2021SHREE GURU JI GARMENTS Vs SAHEB ALAM AND ANRDINESH K. MALHOTRA(P),23-11-2021 15-11-2021

MS. SUKHVINDER 
KAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

CS (COMM)/485/2021SMT SUMAN JAIN Vs BUCKBOX TEHNOLOGIES PVT LTDRANJAN DINESH DOSHI(P),23-11-2021 22-11-2021

CS (COMM)/488/2021MANISH KEJRIWAL Vs ROHIT JAINRAJNI KANT(P), 25-11-2021 23-11-2021

CS (COMM)/489/2021VIJAY KUMAR GUPTA Vs JITENDER CHADHANEELAM KUMARI MALIK(P),26-11-2021 24-11-2021

CS (COMM)/491/2021M/S OP AND SONS TRADERS PVT LTD Vs SHREE GOPAL MUNDHRARAMA SHARMA(P),26-11-2021 23-11-2021

CS (COMM)/492/2021OPS ENTERPRISES PVT LTD Vs PRATAP MAL JOSHIRAMA SHARMA(P),26-11-2021 23-11-2021

CS (COMM)/493/2021MAHALAKSHMI PIPES Vs SUSHILA TRADING COMPANYSAURABH JHAMB(P),26-11-2021 22/11/2021

CS (COMM)/500/2021SANJIV LAMBA Vs HERO FINCORP LTDC M GROVER(P), 27-11-2021 25/11/2021

MS. SUKHVINDER 
KAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

CS (COMM)/495/2021STATE BANK OF INDIA Vs RAJU 29-11-2021 23/11/2021

CS (COMM)/494/2021MANOJ KUMAR SETHIA Vs KUNDRA EXPORTSNEELAM KUMARI MALIK(P),29-11-2021 24/11/2021

CS (COMM)/521/2021LALIT GOSWAMI Vs MANJEET KAURDHURENDRA SINGH(P),29-11-2021 26/11/2021

CS (COMM)/503/2021M/S SINGLA APPARELS PVT LTD Vs PIYUSH GUPTAHARSHIT SHARMA(P),30-11-2021 26/11/2021

CS (COMM)/502/2021M/S THE ELECTRONICS PAVILLION Vs AMAN AGGARWALVINOD KUMAR(P),30-11-2021 25/11/2021
20 North-West

579/21 01.11.21 12.10.21

580/21 02.11.21 22.10.21

581/21 02.11.21 28.10.21

582/21 P K Gupta 02.11.21 24.08.21

MS. SUKHVINDER 
KAUR

Shalini Upadhyay(P),

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Surinder kr gugnanai vs. vinod kr nagpalSatish kumar

raman verma vs Paras sharmaNaveen kr Tayal

Sanjay Ahuja Vs. Prashar M SinghJagdish Arora

Sneh Gupta Vs. Jindal Marmo



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

583/21 02.11.21 21.10.21

584/21 02.11.21 25.10.21

585/21 02.11.21 25.10.21

586/21 02.11.21 25.10.21

587/21 02.11.21 25.10.21

588/21 02.11.21 25.10.21

593/21 Union Bank of India Vs. Glorious Design 08.11.21 29.10.21

592/21 08.11.21 29.10.21

593/21 02.11.21 25.10.21

590/21 02.11.21 25.10.21

591/21 02.11.21 25.10.21

594/21 08.11.21 21.10.21

595/21 08.11.21 29.10.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Aggarwal Enterprises Vs. DhananjaySonia Garg

CCPL Vs. Andhra pradesh AgroBhawesh Bhullar

CCPL Vs. Kamaldeep Bhawesh Bhullar

CCPL Vs.  Gottipati KalyanBhawesh Bhullar

CCPL Vs. Rajender KumarBhawesh Bhullar

CCPL Vs. Parminder Bhawesh Bhullar

Deepa Gupta

Union Bank of India Vs. Jaswant KumarDeepa Gupta

CCPL Vs. M Saratha DeviSunil Kuimar

CCPL Vs. Hardayal Uma Sunil Kuimar

CCPL Vs. Jaswant KumarSunil Kuimar

Shankar & Co Vs. Ridhi Sidhi leatherAnoop Kumar

Union Bank of India Vs. Arvind SinghDeepa Gupta



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

596/21 08.11.21 28.10.21

600/21 10.11.21 19.03.21

601/21 28.10.21

602/21 10.11.21 28.10.21

603/21 10.11.21 28.10.21

604/21 10.11.21 28.10.21

648/21 11.11.21 20.10.21

605/21 12.11.21 09.04.21

608/21 12.11.21 20.10.21

609/21 12.11.21 20.10.21

610/21 12.11.21 20.10.21

611/21 12.11.21 20.10.21

612/21 12.11.21 20.10.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Shilex Chemicals Ltd Vs. R H LaboratoriesDeepak Sahni

Oswal Cable Product Ltd. Vs. RishabhAmit Joshi

Sinhal Metal ind Ltd. Vs. Singal heavenShivendra P Singh 10.11.21

nitika Gupta Vs. Prabhat Zard FactoryAshwani kr

Vandana Gupta Vs. Prabhat Zard FactoryAshwani kr

Rajesh kr  Gupta Vs. Prabhat Zard FactoryAshwani kr

Buddies enterprises Vs. Prerna OverseasAbhinav

Premier world tech Vs. Indus BuildwellP S Singhal

Punjabi Rasoi vS Bundi Technologiesswarika Azad

Punjabi Rasoi Vs. New Punjabi Rasoiswarika Azad

Punjabi Rasoi Vs Bobby Punjabi Rasoiswarika Azad

Punjabi Rasoi Vs. Rasoi E Punjabswarika Azad

Punjabi Rasoi Vs. Punjabi Rasoiswarika Azad



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

613/21 12.11.21 20.10.21

614/21 12.11.21 20.10.21

615/21 12.11.21 20.10.21

607/21 12.11.21 20.10.21

616/21 12.11.21 01.11.21

617/21 15.11.21 26.10.21

620/21 15.11.21 01.11.21

619/21 15.11.21 01.11.21

618/21 15.11.21 01.11.21

621/21 15.11.21 01.11.21

624/21 PA Sales Corp. Vs. Singh Brothers 16.11.21 01.11.21

622/21 16.11.21 01.11.21

623/21 12.11.21 20.10.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Punjabi Rasoi  Vs. Punjabi Rasoiswarika Azad

Punjabi Rasoi  Vs. Punjabi Rasoiswarika Azad

Punjabi Rasoi Vs. Punjabi Rasoiswarika Azad

Punjabi Rasoi Vs. Harish Punjabi Rasoiswarika Azad

Ravi kr Jain Vs. Footprint ChildcareManish Gupta

Nicotra India P Ltd Vs. Visiontek Eng.Raj Kr Sharma

Sunrise Victuals P Ltd. Vs. Sai GlobalSachin kr Jain

Sunrise Victuals P Ltd. Vs. Irshad AhmedSachin kr Jain

Sunrise Victuals P Ltd. Vs. Kuldeep BhatSachin kr Jain

Arpit Fashion P Ltd. Vs. V Life RetailMohit Jain

Ajit Kumar

Shree Balaji Impex Vs. Singh BrotherAjit Kumar

Punjabi Rasoi  Vs.Dadaji  Punjabi Rasoiswarika Azad



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

625/21 16.11.21 02.11.21

626/21 16.11.21 02.11.21

632/21 18.11.21 10.11.21

631/21 18.11.21 10.11.21

630/21 18.11.21 11.11.21

629/21 18.11.21 11.11.21

628/21 18.11.21 12.11.21

633/21 18.11.21 12.11.21

634/21 18.11.21 12.11.21

635/21 18.11.21 12.11.21

636/21 18.11.21 12.11.21

637/21 20.11.21 11.11.21

641/21 20.11.21 16.11.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Pashupati Overseas Vs. India Clothing retail

Pashupati Overseas Vs. Vikas Sardhana Vikas Nagwan

uco Bank Vs. Chaurasia EnterprisesGaurav Gupta

uco Bank Vs. Khan Bangle StoreGaurav Gupta

Inovage India Vs. Devinder SinghAnkur Jain

Inovage India Vs. Satnam  SinghAnkur Jain

Gaurav Gupta Vs. Hemant GroverRajeev Saini

CCPL Vs. Manoj Kumar Bahvesh Bhullar

CCPL Vs.  New Tridev Bahvesh Bhullar

CCPL Vs. Chandrabhan singhBahvesh Bhullar

CCPL Vs.  Festile India AgrotechBahvesh Bhullar

SBI Vs. Ved Prakash JainBiplab kr

Kishley cable & Steel Vs. Saurital EngineerYogesh Verma



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

640/21 20.11.21 08.11.21

639/21 20.11.21 08.11.21

638/21 20.11.21 08.11.21

643/21 20.11.21 10.04.21

642/21 JRS Infrastructure Vs. Gemini Equipment 20.11.21 01.09.21

644/21 25.11.21 17.11.21

645/21 25.11.21 17.11.21

646/21 25.11.21 17.11.21

649/21 23.11.21 01.11.21

648/21 23.11.21 27.10.21

647/21 23.11.21 01.10.21

25.11.21 21.10.21

651/21 25.11.21 15.11.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

Kiran Prakashan Vs. Shaans NewsRavi Kumar

Kiran Prakashan Vs. Mythri NewsRavi Kumar

Kiran Prakashan Vs. A K NayakRavi Kumar

Rakesh Garg Vs. Vesto ElectricVikasdeep

Himanshu Goyal

Amit Nagpal Vs. Pappu SaleVipul

Vishal Pipe Ltd Vs. Baghel AssociateVipul

Vishal Pipe Ltd Vs. A K Eng.Vipul

Creamy food Ltd. Vs. Sevenseas hotelPushpender

RRP Technochem Vs. Kumar AssociatesUttam Kr

T Sanjeev Vs. Noble BuildtechRohit Mehra

650/21`Sh. Sudhir Kansal Vs. Manoj KumarNaresh Gupta

M/s Swift Securitas P Ltd. Vs. SKAI Auto P. Ltd.Sunil Goyal



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

652/21 25.11.21 15.11.21

653/21 25.11.21 15.11.21

657/21 26.11.21 25.10.21

656/21 26.11.21 27.11.21

655/21 26.11.21 25.10.21

654/21 26.11.21 27.10.21

658/21 26.11.21 22.11.21
21 North

NIL
22 SOUTH WEST

01.11.2021 25.10.2021

01.11.2021 25.10.2021

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/s Swift Securitas P Ltd. Vs. Today Footwear P. Ltd.Sunil Goyal

M/s Swift Securitas P Ltd. Vs. Unitech Ltd. & Ors.Sunil Goyal

M/s Crystal Crop Protection Ltd. Vs. Ajay KumarSunil Kumar

M/ Crystal Crop Protection Ltd. Vs. U. B. Chandra ShekharSunil Kumar

M/ Crystal Crop Protection Ltd. Vs. Sh. Srinivas MigadaSunil Kumar

M/ Crystal Crop Protection Ltd. Vs. Raja Agro Agencies & Anr.Sunil Kumar

Jagriti Polymers Vs. Katyani Wines & CableParvesh Bansal
 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
278/2021

PUNJAB NATIONAL 
BANK VS M/S V.K. 

VENLIENS

AVADESH 
KUMAR

CS COMM. 
279/2021

PUNJAB AND SIND 
BANK VS  M/S 
MULTIVISION 

SECURITY

AVADESH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH WEST

R.RAJA BALLAL 01.11.2021 28.10.2021

ANITA GAUR 01.11.2021 26.10.2021

ANITA GAUR 01.11.2021 26.10.2021

01.11.2021 22.09.2021

UZMA ASHRAT 01.11.2021 29.10.2021

01.11.2021 22.10.2021

01.11.2021 25.10.2021

01.11.2021 25.10.2021

R.K. SINHA 08.11.2021 02.11.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
280/2021

CANARA BANK VS 
BALJEET SINGH

CS COMM. 
281/2021

M/S AAKASH 
HELATHCARE VS M/S 

CROFY HEALTH 
SOLUTION.

CS COMM. 
282/2021

M/S AAKASH 
HELATHCARE VS  M/S 

SITANTA DASS

CS COMM. 
283/2021

M/S A B SQUARE 
FACILITY VS M/S STAR 

SALONS P. LTD.

NAVEEN 
KUMAR

CS COMM. 
284/2021

JAMMU & KASHMIR 
BANK VS RAM SINGH 

SABLOK

CS COMM. 
285/2021

INDIAN BANK M/S 
RADHEY SHYAM 

AGENCY

SANJEEV 
KUMAR

CS COMM. 
286/2021

INDIAN BANK VS M/S 
MEDVISION INDIA

SANJEEV 
KUMAR

CS COMM. 
287/2021

INDIAN BANK VS M/S 
SHERYANSH 
PUROTECH

SANJEEV 
KUMAR

COMM. 
288/2021

STATE Bank OF INDIA 
VS NEERAJ VOHRA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH WEST

RAMA ARORA 08.11.2021 02.11.2021

09.11.2021 29.10.2021

09.11.2021 23.10.2021

MOHAN .S 12.11.2021 26.08.2021

MOHAN . S 12.11.2021 26.08.2021

MOHAN .S. 12.11.2021 26.08.2021

VIKRAM SINGH 12.11.2021 09.11.2021

ALOK MOHAN 15.11.2021 01.11.2021

ALOK MOHAN 15.11.2021 01.11.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
289/2021

PUNJAB NATIONAL 
BANK VS MAQSOOD 

AHMED

CS COMM. 
290/2021

MR. DIVYANSHU 
MITTAL VS M/S 

FIITJEE LTD.

MANISH 
KUMAR

CS COMM. 
291/2021

M/S VENUXE VS M/S V 
LIFE RETAIL P. LTD.

NARENDRA 
KALRA

CS COMM. 
292/2021

PUNJAB NATIONAL 
BANK VS DEEPAK 

JAIN

CS COMM. 
293/2021

PUNJAB NATIONAL 
BANK VS SMT. 

ARCHANA 
KHARBANDA

CS COMM. 
294/2021

PUNJAB NATIONAL 
BANK VS KAMAL 

SHARMA

CS COMM. 
295/2021

M/S TADASHII 
ELECTRONICS

CS COMM. 
296/2021

NAINITAL BANK VS 
GOVIND PANDIT

CS COMM.. 
297/2021

NAINITAL BANK VS 
GOVIND PANDIT



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH WEST

ALOK MOHAN 15.11.2021 02.11.2021

18.11.2021 12.11.2021

18.11.2021 12.11.2021

18.11.2021 22.02.2019

18.11.2021 12.11.2021

RAJIV KUMAR 18.11.2021 15.11.2021

SK JHA 23.11.2021 15.11.2021

SK JHA 23.11.2021 15.11.2021

SK JHA 23.11.2021 09.11.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
298/2021

NAINITAL BANK VS 
AMBUZ KUMAR

CS COMM. 
299/2021

BANK OF BARODA VS 
MEENU PANCHAL

S.K 
CHOUDHARY

CS COMM. 
300/2021

BANK OF BARODA VS 
MEENU PANCHAL

S.K 
CHOUDHARY

CS COMM. 
301/2021

BANK OF BARODA VS 
SANJEEV VERMA

S.K 
CHOUDHARY

CS COMM. 
302/2021

CANARA BANK VS 
INDER

RAJIV B. 
SAMAIYAR

CS COMM. 
303/2021

UNION BANK OF 
INDIA VS M/S B N 

GARMENTS

CS COMM. 
304/2021

INDIAN OVERSEAS 
BANK VS NARESH 

VACHANI

CS COMM. 
305/2021

INDIAN OVERSEAS 
BANK VS SURENDER

CS COMM. 
306/2021

INDIAN OVERSEAS 
BANK VS M/S BABYS 

PRIDE



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH WEST

23.11.2021 21.01.2021

SAGAR & SAGAR 24.11.2021 17.11.2021

SANDEEP GAUR 24.11.2021 15.03.2021

24.11.2021 13.11.2021

24.11.2021 19.11.2021

25.11.2021 10.11.2021

27.11.2021 20.11.2021

Total number of cases where e-Payment of Court fees was made 773

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
307/2021

BANK OF INDIA VS 
M/S KEN SMART RO

SANCHIT 
KUMAR

CS COMM. 
309/2021

STATE BANK OF INDIA 
VS MITTAL 

ENTERPRISES

CS COMM. 
311/2021

MS. BINOD NARANG 
VS M/S PLANEDWAYS 

SERVICE

CS COMM. 
312/2021

M/S V.J. CRANES VS 
M/S SAFE STONE 

MART

JASPREET 
SINGH

CS COMM. 
313/2021

STATE BANK OF INDIA 
VS AVINISH KUMAR

SUNIL 
SEHRAWAT

CS COMM. 
315/2021

AAI CARGO LOGISTICS 
VS TRINITY EXPRESS

ANJANA 
GOSAIN

CS COMM. 
316/2021

ALKON VS UMAXE 
PROJECTS

LAL SINGH 
THAKUR
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